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BEFORE THE NATIONAL GREEN TRIBUNAL, @
PRINCIPAL BENCH, NEW DELHI
O.A. NO. 200/2014

IN THE MATTER OF:

M.C. Mehta ... APPLICANT
VERSUS

Union of India & Ors. ...RESPONDENTS

= :
/ it 'k\STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF

RUDRAPRAYAG, UTTARAKHAND IN COMPLIANCE OF
THE ORDER DATED 24.11.2023 PASSED BY_ THIS
HON’BLE TRIBUNAL.

NOTARIAL ™

I, Saurabh Gaharwar S/o Dr. Pradeep Kumar Singh aged
about 38 year, presently posted as District Magistrate,
Rudraprayag, District Rudraprayag, Uttarakhand, do hereby

solemnly affirm on oath and state as under:

1. That I am the deponent in the present matter and by virtue
of my official capacity, I am acquainted with the facts and
circumstances of the present matter and as such I am
competent to file the present affidavit.

2. That the present matter was listed before this Hon’ble
Tribunal on 24.11.2023 and this Hon’ble Tribunal directed
the district Magistrates of all the thirteen districts tofile the

W ‘
District Magistrate

Rudraprayag
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fresh reports with respect to each city/town of the district,
disclosing the following information, quoted verbatim

herein:

o

.......... 1. Sewage

@) Per day generation of sewage in each city/town
within the District

b) Quantity of sewage treated per day, city/town wise.

¢) The number of sewage treatment plants existing and
their capacity and capacity utilization and mode of
disposal in each city/town.

d) Quantity of discharged treated waste from each STP
particularly from fecal coliform.

e) Time bound plan to meet the gap, if any, in
generation and treatment of sewage.

/) Details of Hotels, Dharamshala, and Ashram
operating without proper consent and discharging
untreated effluent and the action taken against them.

g Water quality in river and its tributaries in abutting

districts/towns in  terms of fecal coliform
(MPN/100ml)

Il.  Municipal Solid Waste Disposal:

a) Per day generation of Solid waste in each city/town
within the District.

b) Quantity of solid wasted treated per day, in each
city/town of the District.

c¢) The gap in treatment of solid waste.

d) Legacy waste and the time bound plan to treat

legacy waste.

Dism:ﬂte

Rudraprayag
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e) The manner of utilization of the treated waste as
well as rejects arising out of remediation of legacy
waste.

f) Current status of dumping of solid waste with

reference to location.
II1. Construction and Demolition Waste

a) Total per day generation of C & D waste in the
District.

b) The detail of plant established for the treatment of C
& D waste including the existing capacity and

capacity utilization.
1V.  Industrial Effluent Discharge

a) Number of Industrial Unit discharging their effluent
treated/untreated in River Ganga and its tributaries
and details of defaulting industrial units.

b) Total daily generation of such industrial waste
within the District.

¢) The manner of treatment of the Industrial waste so
generated.

d) The discharge effluent analysis from the CETP and
ETP treating the industrial waste from each outlet.

e) The per day generation of industrial solid waste and

manner of its treatment and disposal in the District.

T ' V.  Regulation of Flood Plain Zone

{ﬁ\ | a) If the flood plain zone has been demarcated and the
%\_ extent of encroachment on the flood plain zone in
p

< S the District.
District Magistrat®
Rudraprayag
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b) The details of direct discharge of pollutants by the
encroachers by the side of the River Ganga and its

tributaries in the District.
VI. Bio medical Waste:

a) The per day total generation of bio medical waste in
the District.

b) The manner of its treatment and disposal.
VII. Mining

a) Number of cases registered within a year against
illegal mining in the bed or flood plains of river
Ganga and its tributaries and details of enforcement
of mining policy of State and “Enforcement &
Monitoring Guidelines for Sand Mining” (EMGSM-
2020) and sustainable Sand Mining Management
Guidelines 2016.
2.The concerned hydro project set up on river
Ganga and its tributaries will ensure maintaining
and complying with the prescribed minimum 15% of
flow of water in the river Ganga and its
tributaries....."

3. That the District Rudraprayag in the State of Uttarakhand
has 5 city/town namely, Rudraprayag, Augustmuni,
Tilwada and Kedarnath. The city of Rudraprayag is located
at the confluence of river Alaknanda and Mandakini.
Agustmuni, Tilwara, Ukhimath and Kedarnath city is
located at the bank of river Mandakini. River Mandakini is

the tributary of river Alaknanda. River Alaknanda is the
tributary of river Ganga.

District Magistrate
Rudraprayad
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Hon’ble Green Tribunal is as follows —

S.N | Issues pertaining to district Action taken/Initiated in District

0. | Rudraprayag Rudraprayag

1- | Sewage (a) Per day | Project Manager, Construction &
generation of | Maintenance Unit (Ganga), Uttarakhand

sewage in each
city/town with in
the district.

Peyjal nigam, Srinagar, Garhwal vide letter
no-Camp-Haridwar/01 dated 16-12-2023 has
reported that the per day generation of sewage
in Rudraprayag district is as given below-

Name of | Perday | Population of
town sewage | the city/town
generation

Kedarnath 1.43 mld 612

Gaurikund 0.19 mld 223

Ukhimath 0.22 mld 3638

Agustmuni 0.39 mld 6557

Tilwada 0.02 mld 2398

Rudraprayag 1.2 mld 9313
(Annexure-1)
(b) Quantity of | Project Manager, Construction &
sewage treated | Maintenance Unit (Ganga), Uttarakhand

per day,
city/town wise.

Peyjalnigam, Srinagar, Garhwal vide letter
no-Camp-Haridwar/01 dated 16-12-2023 and

letter no 123/G-11/01 dt-25-01-2024 has
reported that the STPs are under
Construction in Kedarnath, Gaurikund,

Tilwada (Annexure-1) and hence at present
Mode of disposal :-

As per report of Executive Officer, Nagar
Panchayat, Kedarnath vide letter no
140/NPK-NGT/ (2023-24) dt-29-01-2024,
report of Executive Officer, Nagar Panchayat,
Ukhimath vide letter no-297 NP/writ-
petition/2023-24  dt-29-01-202, report of
Executive Officer, Nagar Panchayat, Tilwara
vide letter no 638/ 2023-24 dt-29-01-2024.
report of Executive Officer, Nagar Panchayat,
Augustmuni vide letter no 987/Misc/ 2023-24
dt-30-01-2024, report of office of District
Panchayat Raj Officer, Rudraprayag vide
letter no 785/P-7/PIL (2023-24) dt-29-01-
2024 informed that in Kedanath, Gaurikund,
Tilwada, Ukhimath and Agastyamuni, septic
tanks have been built in all the houses located

Rudraprayad
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in the city area for the treatment of sewage. If
it gets filled, then in such a situation the
building owner himself makes another soak

pit.
(Annexure-6,7,8,9,10)

Project Manager, Construction &
Maintenance Unit (Ganga), Uttarakhand
Peyjalnigam, Srinagar, Garhwal vide letter
no-Camp-Haridwar/01 dated 16-12-2023 and

letter no 123/G-11/01 dt-25-01-2024 has
reported that the:-
Name of town | Per day treated sewage |
Kedarnath STPs under construction
Gaurikund STPs under construction
Ukhimath 0
Agustmuni 0
Tilwada STPs under construction
| Rudraprayag 0.24 mld

STP construction is expected to complete by:-
For Gaurikund and Tilwada- As per contract
bond the date of completion for construction
for sewer line and steps is 02-01-2024
(Annexure-1)

As per report of office of the Excecutive
Engineer, Const. Div, PWD, Guptkashi vide
letter no-1463/04 MG dt-25-01-2024 The
construction work of STP will be completed
by the month of October, 2024.

(Annexure-4)

(¢) The number
of sewage
treatment plants
existing and their

capacity and
capacity
utilization  and
mode of disposal
in each
city/town.

Project Manager, Construction &
Maintenance Unit (Ganga), Uttarakhand
Peyjal nigam, Srinagar, Garhwal vide letter
no-Camp-Haridwar/01 dated 16-12-2023 has
reported that under sanctioned scheme
Interception & Diversion of 08 Nos drains
and construction of 6 No. of STPs
commissioned in Rudraprayag.

However out of 06 STPs, 01 no STP situated
near Anoop Negi is defunct due to heavy rain
fall during 17-06-2021 to 14-09-2021 in
Rudraprayag.

Capacity & Disposal of STPs in Rudraprayag
town are given below-

STPs Capacity | Capacity
in mld | Utilisation
Near Bus-Stand 0.075 0.051

Dis@rﬁmam

Rudraprayag
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Near Rudra 0.100 0.021

complex

Near SBI 0.100 0.021

Near Steel bridge 0.125 0.125

(Kedarnath Road)

Belani Road 0.050 0.021

Near Anoop Negi 0.075 Defunct
| Total 0.525 0.239

Mode of disposal:-

In District Rudraprayag STPs are constructed
for treatment of Nala Tapping, which were
directly flowing on river. In view of this after
treatment of sewage, very less quantity of
sludge has been generated at STPs which is
being utilized as fertilizer for gardening of
STPs plant. After treatment effluent is
released into river, (Annexure-1)

(d) Quantity of
discharged
treated sewage
from each STP,
particularly  for
fecal coliform.

Regional Officer, UKPCB, Dehradun vide
office letter No. UKPCB/ROD/NGT-3/2023-
24/4574-1845 dated 23-01-2024 has reported
that the quantity of discharged treated sewage
from each STP in Rudraprayag district,
articularly for fecal coliform is as follows-

STP Quantity of
discharged
treated sewage
(particularly
for Faecal
coliform)
(#100ml).

1- Near Bus Stand 130

2- Near Rudra complex 220

3- Near SBI 220

4- Near Steel bridge 210

(Kedarnath Road)
5- Belani Road 220
6- Near Anoop Negi Defunct*

*Near Anoop Negi- At present STP is defunct
due to cloud burst and DPR for shifting of
STP nearby Jawari by pass road, Rudraprayag
is under preparation. (Annexure-2)

(e) Time bound
plan to meet the
gap, if any, in

Project Manager, Construction &
Maintenance Unit (Ganga), Uttarakhand
Peyjalnigam, Srinagar, Garhwal vide letter

generation  and | no-1354/G-11/07 dated 06-12-2023 has
treatment of | reported the gap action plan of generation and
sewage. treatment of sewage is annexed in

! .
L
Disfrict Magistrat®

Rudraprayad
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Name of
town

Gap Action Plan

Kedarnath*

Work is in progress by
PWD  Guptkashi under
Master Plan of  Shri
Kedarnath

Gaurikund

04 Nos STPs (0.22 mld)
construction in progress
under Namami  Gange
Program.

Ukhimath

Fecal Sludge Treatment
Plant to be proposed in
Ukhimath town under SBM
2-0

Agustmuni

Drains to be tapped in the
STP

1- BSNL Drain

2- Degree College Drain

3- Baniyadi Drain

ISt

4- vijay Nagar Nala-1"" Drain

5- vijay Nagar Nala-2" Drain

6- vijay Nagar Nala-1* Drain
(Jhingwad Footwear)

7- Vijay Nagar Nala-4" Drain
(Parwari Chowki)

8- vijay Nagar Nala-5" Drain
(GIC)

DPR is being returned to
UKPIN by NMCG vide
letter no pr-12011/27/2018-
0 NMCG dated 11-08-2021
due to reason given by
NMCG-“NMCG has
examine 3069.65 DPR and
observed that no change in
water quality of river
Mandakini in upstream &
downstream of the town
indication there may be no
pollution load from the
town to river”

Tilwada

Drains to be tapped in the
STP

1- Mayali Road Bus Adda
Drain

2- Near Parking Drain

3- Kundi Drain

above untapped drain will be
tapped in ongoing Gaurikund

Dis ric%Ma/giS"aw

Rudraprayag
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Tilwada sewerage scheme

01 Nos STPs (0.10 mld)
construction in progress under
Namami Gange Programme.

Drains covered tapped by
operation of STPs

1- Anoop Negi Nala

2- Rudra Complex Nala

3- Bus Stand Nala

4- State Bank Nala

5- Masjid Nala

6- Steel Bridge Nala

7- Syndicate Bank Nala

8- Beleni Nala

1- The drains contaminating
Alaknanda and Mandakini
river under Rudraprayag
town are tapped and flowing
of drain water after being
treated through STPs under

Rudraprayag

I&D work Namami Gange.

For Gaurikund and Tilwada- As per contract

bond the date of completion for construction

for sewer line and steps is 02-01-2024
(Annexure-1)

As per report of office of the Excecutive
Engineer, Const. Div, PWD, Guptkashi vide
letter no-1463/04 MG dt-25-01-2024, The
capacity of the STP under construction at
Kedanath is 600 KLD, the physical status of
work is 50 percent (Photographs are attached
as evidence). The construction work of STP
will be completed by the month of October.,

2024, (Annexure-4)
(f) Details of | District Tourism Development Officer,
Hotels, Rudraprayag's report letter No.
Dharamshala and | 1168/NGT/2023-24 dated 05-02-2024

Ashram

operating without
proper  consent
and discharging
untreated effluent

and the action
taken against
them.

informed that the Tourism Department has
registered 232 hotels/lodges in Rudraprayag
on the departmental portal under the
Uttarakhand Tourism and Travel Business
Registration Rules. 02 Dharamshalas are
registered online, and the number of
registered Ashrams is zero. (Annexure-3)

The Regional Officer, UKPCB, Dehradun
vide office letter No. UKPCB/ROD/NGT-
3/2023-24/4574-1845 dated 23-01-2024 has

Di Mraw

Rudraprayag
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informed that the total number of registered

hotels having valid CCA in Rudraprayag

district is 67, there is no discharging report.
(Annexure-2)

(g) Water quality
in river and its
tributaries in
abutting

districts/towns in
terms of fecal
coliform

(MPN/100ml).

S. | Name of the Monitoring Point | fecal

N coliform

l. | River Mandakini B/C River| <I1.8
Alaknanda at Rudraprayag

2. | River Alaknanda B/C River| <1.8
Mandakini at Rudraprayag

3. | River Alaknanda A/C River| <1.8
Mandakini at Rudraprayag

4. | River Mandakini D/S at| <I.8
Augustmuni, Rudraprayag

River quality analysis report attached.
(Annexure-2)

Municipal
Solid Waste
disposal

(a) Per day
generation of
Solid Waste in
each  city/town
within the
district.

As per report of Executive Officer, Municipal
Council, Rudraprayag has informed in his
letter no-823/Misc/SWM/2023-24 dated 07-
12-2023, report of Executive Officer,
Municipal Council, Kedarnath vide letter no.
107/NPKedarnath/2023-24 dated 07-12-2023.
report of Executive officer, Nagar Panchayat
Tilwara vide letter no- 541/NPT/2023-24
dated 07-12-2023 and report of Executive
Officer, Nagar Panchayat Agastyamuni vide
letter no-934/Misc/2023-24 dated 13-12-
2023, report of Executive Officer, Nagar
Panchayat Ukhimath vide letter no-
264/NP/writ-petition/2023-24 dated 07-12-
2023 per day generation of Solid waste in
towns within district are as follows-

Name of Per day generation of
city/town Solid Waste
1.Rudraprayag 3.2 ton
2.Augustmuni 1.90 ton

| 3. Tilwara 1.05 ton

| 4. Ukhimath 2.5 ton
5- Kedarnath 1.61 ton

Total 10.31
(Annexure-5,6,7,8,9)

DM“M:&

Rudraprayag
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(b) Quantity of

Solid Waste
treatment per
day, in each

city/town of the
district.

As per report of Executive Officer, Municipal
Council, Rudraprayag has informed in his
letter no-823/Misc/SWM/2023-24 dated 07-
12-2023, report of Executive Officer,
Municipal Council,Kedarnath vide letter no.
107/NPKedarnath/2023-24 dated 07-12-2023,
report of Executive officer, Nagar Panchayat
Tilwara vide letter no- 541/NPT/2023-24
dated 07-12-2023 and report of Executive
Officer, Nagar Panchayat Agastyamuni vide
letter no-934/Misc/2023-24 dated 13-12-
2023, quantity of Solid waste treated per day,
in towns within district are as follows-

Name of Quantity of solid
city/town waste treatment
per day
1.Rudraprayag 3.2 ton
2.Augustmuni 1.90 ton
3. Tilwara 1.05 ton
4. Ukhimath 1.75 ton (balance 0.75
waste is used in land fill)

5- Kedarnath 1.61 ton

Total 9.51

(Annexure-5,6,7,8,9)
Techniques used for treatment:-

The Executive Officer, Municipal Council,
Rudraprayag has informed in his letter no-
823/Misc/SWM/2023-24 dated 07-12-
2023that for the disposal of organic waste
collected within the city area, 06 pits have
been constructed at the trenching ground site,
in which the process of preparing and selling

compost is being done. The collected
inorganic waste is compacted through
compactor machine and prepared into

packets/bags and sent for sale to KK. Traders
Gumaniwala Rishikesh. (Annexure-5)

Kedarnath- The  Executive  Officer,
Municipal Council, Kedarnath has informed
through its letter 107/NPKedarnath/2023-24
dated 07-12-2023that the organic waste
emitted in Kedarnath Dham is being disposed
of through pits and the inorganic waste is
filled in bags and sent to Sonprayag
Recycling Center through horses and mules
report is annexed. (Annexure-6)

District Magisirdl®
Rudraprayag
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Ukhimath-Treated waste is used in landfills
report is annexed. (Annexure-7)

Tilwara-Compost is made on the pits made in
the organic waste segregation center under
Nagar Panchayat Tilwada area and the
inorganic waste is sold in item wise form at
the MRF. (Annexure-8)

Agustyamuni- Executive Officer, Nagar
Panchayat Agastyamuni has informed vide
letter no-934/Misc/2023-24 dated 13-12-2023
thatcompost is made from the organic waste
generated under the municipal area through
compost pit in the compost center and the
inorganic waste is again sorted item wise in
the MRF Segregation Center and collected
item wise (white plastic, colored glass, MLP,
etc.) through a compactor. Silica is prepared
and sold. (Annexure-9)

(¢) The gap in
treatment of
Solid Waste.

As per report of Executive Officer, Municipal
Council, Rudraprayag has informed in his
letter no-823/Misc/SWM/2023-24 dated 07-
12-2023, report of Executive Officer,
Municipal Council,Kedarnath vide letter no.
107/NPKedarnath/2023-24 dated 07-12-2023,
report of Executive officer, Nagar Panchayat
Tilwara vide letter no- 541/NPT/2023-24
dated 07-12-2023 and report of Executive
Officer, Nagar Panchayat Agastyamuni vide
letter no-934/Misc/2023-24 dated 13-12-
2023, gap in treatment of solid waste is as
follows-

Name of Gap in treatment of
city/town solid waste
1.Rudraprayag 00 ton
2.Augustmuni 00 ton
3. Tilwara 00 ton
4. Ukhimath 0.75 ton
(The remaining waste is
used in land fill)
5- Kedarnath 00 ton
Total 0.75

(Annexure-5,6,7,8,9)

(d)Legacy waste
and the time
bound plan to

As per report of Executive Officer, Municipal

Council, Rudraprayag has informed in his
letter no-823/Misc/SWM/2023-24 dated 07-

g

ct Magistrate
Rudraprayag
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treat
waste.

legacy

12-2023, report of Executive Officer,
Municipal Council,Kedarnath vide letter no.
107/NPKedarnath/2023-24 dated 07-12-2023,
report of Executive officer, Nagar Panchayat
Tilwara vide letter no- 541/NPT/2023-24
dated 07-12-2023 and report of Executive
Officer, Nagar Panchayat Agastyamuni vide
letter no-934/Misc/2023-24 dated 13-12-
2023,
No legacy waste of any kind is located within
the area of the Local bodies.
(Annexure-5,6,7,8,9) |

(e) The manner
of utilization of
the treated waste
as well as rejects
arising out of
remediation  of
legacy waste.

No legacy waste of any kind is located within
the area of the Local bodies.
(Annexure-5,6,7,8,9)

(f) Current status
of dumping of
solid waste with
reference to
location.

The Executive Officer, Municipal Council,
Rudraprayag has informed in his letter no-
823/Misc/SWM/2023-24 dated 07-12-
2023that at present solid waste is being
disposed by the Municipality on 34 drain
revenue land in Rantoli Ward No. 07.
(Annexure-5)

The Executive Officer, Municipal Council,
Kedarnath has informed through its letter
107/NPKedarnath/2023-24 dated 07-12-2023
that the garbage disposal center of Nagar
Panchayat Kedarnath is located on 0.030
hectare revenue land near Google Kund. At
present, due to the closure of the doors of Shri
Kedarnath Dham, organic and inorganic
waste is not being emitted within the city
area. (Annexure-6)

The Executive Officer, Nagar Panchayat
Tilwara has informed in his letter no-
541/NPT/2023-24 dated 07-12-2023 that a
segregation center has been set up for solid
waste management in Nagar Panchayat
Tilwara, in which a pit is used to make
compost from wet waste and an MRF center
has been established for dry waste. , in which
waste like glass, cardboard, iron, plastic etc.
is disposed. (Annexure-8)

L
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Executive  Officer, Nagar  Panchayat
Agastyamuni has informed in his vide letter
no-934/Misc/2023-24 dated 13-12-2023 that
the inorganic waste is disposed of by
segregation in the MRF center built near the
Panchayat office and compost pit has been
made in Ward No. 3 Ganganagar for the
disposal of organic waste. (Annexure-9)

Construction
and
Demolition
waste

(a) Total per day
generation of

C&D Waste
within the
district.

In the compliance report of Executive Officer,
Municipal Council, Rudraprayag, vide letter
no. 823/Miscellaneous/ SWM/ 2023-24 dated
7-12-2023, it has been informed that about 50
kg of C&D waste is generated in Rudraprayag
Municipality and C&D waste is disposed of
by the producer himself, (Annexure-5)

Executive ~ Officer,  Nagar Panchayat
Kedarnath has informed in its letter number
107/NP/Kedarnath/2023-24 dated 07.12.2023
that C&D waste is being disposed of under
the Kedarnath Development Authority
Masterplan. (Annexure-6)

Executive  Officer, Nagar  Panchayat
Ukhimath vide its letter no. 264/NP/writ-
petition/2023-24  dated 07.12.2023  has
informed that the total daily generation of
C&D waste in Nagar Panchayat Ukhimath is
Zero. (Annexure-7)

Executive Officer, Nagar Panchayat Tilwara
has informed in its letter number
541/NPT/2023-24 dated 07.12.2023 that on
an average 50-100 kg of C&D waste is
generated every day. Which the builder
adjusts in his own land. (Annexure-8)

Executive  Officer, Nagar  Panchayat
Agastyamuni has informed in his letter
number 934/Misc/2023-24 dated 13.12.2023
that very small amount of C&D waste is
emitted within the municipal area. The C&D
waste generated in the municipal area is
disposed/ utilized by the producer himself;
(Annexure-9)

H H . ~riicotrate
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(b) The details of | It has been informed by all the municipal
plant established | bodies of the district that till now no future
for the treatment | plan has been proposed for C&D Waste.

of C&D waste
including the | There is no plant established for the treatment
existing capacity | of C & D waste by local body in Rudraprayag
and capacity | district.

utilization.
(Annexure-5,6,7,8,9)

Industrial
Effluent
discharge

General Manager District Industry Centre (GMDIC) vide letter
no- 1383/DIC/2023-24 dated 15-12-2023 it has been informed
that is 01 micro sector industry in the district, in which currently
08 units are working which include bakery, furniture, Food &
processing and printing. There are zero waste are generated from
these unit.

(Annexure-11)

Regional Officer, UKPCB, Dehradun vide office letter No.
UKPCB/ROD/NGT-3/2023-24/4103-1570 dated 14-12-2023 has
reported that with respect to discharge of industrial effluents in
Ganga and its tributaries, it is to be informed that 54 industries
are registered in Rudraprayag district. There is no industrial

effluent discharging unit. (Annexure-2)
(a) Number of | there are zero Number of industrial unit
industrial unit | discharging their effluent

discharging  their (Annexure-2)
effluent

treated/untreated in
river Ganga and its
tributaries and
details of defaulting
industrial units.

(b) Total daily|2.478 MT/Annum disposed through
generation of solid | authorized TSDF’s

industrial waste (Annexure-2)
within the district.

(¢) The manner of | TSDF- M/s Bharat Oil & waste
treatment of the | Management, Roorkee

industrial waste so (Annexure-2)
generated.

(d) The discharge | There is no CTEP & ETP

effluent analysis (Annexure-2)

from the CETP and
ETP treating the
industrial waste
form each outlet.

Dis ri::%mi‘-’-'“é"‘e
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(¢) The per day |Regional Officer, UKPCB, Dehradun vide
generation of | office letter No. UKPCB/ROD/NGT-
industrial solid | 3/2023-24/4103-1570 dated 14-12-2023

waste and manner
of its treatment and
disposal in  the
district.

informed that per day generation of
industrial solid waste 2.478 MT/Annum
disposed through TSDF/ Authorised
recyclers M/s Bharat Oil & Waste
Management, Roorkee

(Annexure-2)

Regulation
of flood
Plain Zone

Executive Engineer, Rudraprayag vide letter no-1917/IDR/NGT
dated 17-12-2023 has informed that the demarcation work of
bank of Mandakini and Alaknanda river has been completed in
District Rudraprayag. (Annexure-12)

Executive  Engineer,  Irrigation  Division,  Kedarnath
(Agastyamuni) has informed in his vide letter no-
1034/IDKA/FPZ dated 07.12.2023 that the demarcation of flood
plain area on both banks of Mandakini river from Kedarnath to
Silli. The work has been completed. It has also been reported that

there are no encroachment in floodplains as of date.

(Annexure-13)

(a) If the flood plain
zone has Dbeen
demarcated and the
extent of
encroachment  on
the flood plain zone
in the district.

The demarcation of flood plain area on
both banks of Mandakini river from
Kedarnath to Silli. The work has been
completed. A report of Executive Engineer,
[rrigation Division, Kedarnath
(Agastyamuni) vide letter no
1034/IDKA/FPZ dated 07.12.2023 s
annexed.

(b) The details of
direct discharge of
pollutants by the
encroachers by the
side of the river
Ganga and its
tributaries in the
district.

There is no any encroachment along with
the bank of Ganga and its tributaries so the
details of direct discharge of pollutants by
the encroachers by the side of the river
Ganga and its tributaries is Zero.
(Annexure-12,13)

Bio medical
waste

(a) The per day
total generation of
bio medical waste
in the district.

Office of the Chief Medical Officer.
Rudraprayag has reported in its letter
5170/Ganga Conservation/2023-24 dated
13.12.2023 that about 12-15 kg of
biomedical waste is generated every day
from 10 facility Hospital of district
Rudraprayag. (Annexure-14)

Regional Officer, UKPCB, Dehradun vide
office letter No. UKPCB/ROD/NGT-
3/2023-24/4103-1570 dated 14-12-2023

DigL:éM/a;;istratﬁ
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reported that total 159 HCF in Rudraprayag
district and 59.84 kg per day is the total
generation of bio medical waste in
Rudraprayag district.

(Annexure 2)

(b) The manner of
its treatment and
disposal.

Office of the Chief Medical Officer,
Rudraprayag has reported in its letter
5170/Ganga Conservation/2023-24 dated
13.12.2023 that an MOU has been signed
with MPCC (Medical Pollution Control
Committee) Dehradun (H.no-01 MPCC
Building, DPS Main Road Kalagawn
Shashtradhara Road Dehradun, Under this,
biomedical  waste  generated from
10medical- health units is being collected
indifferent bags with color coding and sent
to Roorkee (CBWTF- M/s MPCC
Mandawar Roorkee, Haridwar) twice a
week through MPCC van. (Annexure-14)

Regional Officer, UKPCB, Dehradun vide
office letter No. UKPCB/ROD/NGT-
3/2023-24/4103-1570 dated 14-12-2023
informed that common biomedical waste
treatment facility is 54.68 kg and 5.16 kg
waste treated in deep burial.

(Annexure-2)

Mining

Number of cases
registered within a
year zgainst illegal
mining in the bed or
flood plains of river
Ganga and its

tributaries and
details - of
enforcement of
mining policy of
state and
“Enforcement &
Monitoring

Guidelines for Sand
Mining” (EMGSM)
and Sustainable
Sand Minig
Management
Guidelines 2016.

Geology and Mining Department,
Rudraprayag has informed through letter
no. 890/mining/Rs/2023-24 dated 11
December 2023 that as per enforcement of
mining policy of state and “Enforcement &
Monitoring Guidelines for Sand Mining”
(EMGSM) and Sustainable Sand Mining
Management Guidelines 2016 in illegal
mining in Rudraprayag district from the
month of December 2022 to November
2023. A total amount of Rs 27, 99,619 was
imposed in 21 cases of illegal mining,
illegal transportation and illegal storage
report is annexed. (Annexure-15)

|
District Magistrate
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Ecological
flow of river

The concerned
hydro project set up
on river Ganga and
its tributaries will
ensure maintaining
and complying with
the prescribed
minimum 15% of
flow of water in the
river Ganga and its
tributaries.

A compliance report by Executive
Engineer (Civil-I), UIVN Limited, Srikot-
Srinagar Garhwal vide letter dated 07-12-
2023 is reported It is to appraise that
prescribed minimum 15% water flow is
being maintained in rivers Kaliganga (a
tributaries of River Mandakini) vide
Project Kaliganga-I SHP (4 MW) SHP
&Kaliganga-II SHP (4.5 MW) at Tehsil
Ukhimath, District Rudrapryag is annexed.

(Annexure-16 )

There are one functional Hydroelectric
project in the wupstream of River
Mandakani- SingoliBhatwari HEP.
Environmental flow (e-flow) is monitored
regularly through Central Water
Commission installed flow meters and
displayed online through dashboard. A
compliance report vide letter no-
RJUPL/DF0/23-24/263 dated 15th
December 2023 by Renew Jal Urja Pvt Ltd
is annexed. It is reported that
SingoliBhatwari HEP is maintaining e-
flow as per Norms. (Annexure- 17)

5. In view of the facts and circumstances as explained

hereinabove sincere efforts are taken by the District Ganga

Protection

Committee,

District

Rudraprayag, in

compliance of the directions passed by this Hon’ble

Tribunal, the same may kindly be accepted by this Hon’ble

Tribunal and the deponent hereby undertakes to comply

with every direction passed by this Hon’ble Tribunal.

b=

District Magistrate
Rudraprayad
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VERIFICATION
L, the deponent above named do hereby verify and say that

the contents of my above Status report by way of affidavit are
true and correct to my knowledge based on record, no part of it is
false and nothing material has been concealed there from. The
legal submissions are further true as per legal advice received and

believed to be true and correct.

Verified by me at Rudraprayag, Uttarakhand on this 06 day
of February, 2024.

e

DistiERONEN T te
Rudraprayag
Att /151‘1 Filed by:
kit V

pathi
Advocate/ Notary
R.N-UK-09 (0712022
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RefA. No. D/I11918E
[KAUSHAL GAUTAM]
Additional Advocate General for the State of Uttarakhand /

Respondent

Office: C-203, LGF.

Defence Colony, New Delhi-110024
Mobile No. 9811101934

Email- officeofkaushalgautam@gmail.com

+& Court of India
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S.N | Issues pertaining to district Action taken/Initiated in District

0. | Rudraprayag Rudraprayag

1- | Sewage (a) Per day | Project Manager, Construction & Maintenance
generation of | Unit (Ganga), Uttarakhand Peyjal nigam,
sewage in each | Srinagar, Garhwal vide letter no-Camp-

city/town with in
the district.

Haridwar/01 dated 16-12-2023 has reported
that the per day generation of sewage in
Rudraprayag district is as given below-

| Name of | Per day | Population of
| town sewage | the city/town
generation

Kedarnath 1.43 mld 612
Gaurikund 0.19 mld 223
Ukhimath 0.22 mld 3638
Agustmuni 0.39 mld 6557
Tilwada 0.02 mld 2398
Rudraprayag 1.2 mld 9313

(Annexure-1)

(b) Quantity of
sewage  treated
per day,
city/town wise.

Project Manager, Construction & Maintenance
Unit (Ganga), Uttarakhand Peyjalnigam,
Srinagar, Garhwal vide letter no-Camp-
Haridwar/01 dated 16-12-2023 and letter no
123/G-11/01 dt-25-01-2024 has reported that
the STPs are under Construction in Kedarnath,
Gaurikund, Tilwada (Annexure-1) and hence at
present Mode of disposal :-

As per report of Executive Officer, Nagar
Panchayat, Kedarnath vide letter no 140/NPK-
NGT/ (2023-24) dt-29-01-2024, report of
Executive Officer, Nagar Panchayat, Ukhimath
vide letter no-297 NP/writ-petition/2023-24 dt-
29-01-202, report of Executive Officer, Nagar
Panchayat, Tilwara vide letter no 638/ 2023-24
dt-29-01-2024, report of Executive Officer,
Nagar Panchayat, Augustmuni vide letter no
987/Misc/ 2023-24 dt-30-01-2024, report of
office of District Panchayat Raj Officer,
Rudraprayag vide letter no 785/P-7/PIL (2023-
24) dt-29-01-2024 informed that in Kedanath,
Gaurikund, Tilwada, Ukhimath and
Agastyamuni, septic tanks have been built in all
the houses located in the city area for the

N\
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treatment of sewage. If it gets filled, then in
such a situation the building owner himself
makes another soak pit. (Annexure-6,7,8,9,10)

Project Manager, Construction & Maintenance
Unit (Ganga), Uttarakhand Peyjalnigam,
Srinagar, Garhwal vide letter no-Camp-
Haridwar/01 dated 16-12-2023 and letter no
123/G-11/01 dt-25-01-2024 has reported that
the:-

Name of town Per day treated sewage_“
Kedarnath STPs under construction
Gaurikund STPs under construction
Ukhimath 0
Agustmuni 0

| Tilwada STPs under construction
Rudraprayag 0.24 mld

STP construction is expected to complete by:-
For Gaurikund and Tilwada- As per contract
bond the date of completion for construction for
sewer line and steps is 02-01-2024
(Annexure-1)

As per report of office of the Excecutive
Engineer, Const. Div, PWD, Guptkashi vide
letter no-1463/04 MG dt-25-01-2024 The
construction work of STP will be completed by
the month of October, 2024. (Annexure-4)

(¢) The number

of sewage
treatment plants
existing and their
capacity and
capacity
utilization ~ and
mode of disposal
in each
city/town.

Project Manager, Construction & Maintenance
Unit (Ganga), Uttarakhand Peyjal nigam,
Srinagar, Garhwal vide letter no-Camp-
Haridwar/01 dated 16-12-2023 has reported
that under sanctioned scheme Interception &
Diversion of 08 Nos drains and construction of
6 No. of STPs commissioned in Rudraprayag.
However out of 06 STPs, 01 no STP situated
near Anoop Negi is defunct due to heavy rain
fall during 17-06-2021 to 14-09-2021 in
Rudraprayag.

Capacity & Disposal of STPs in Rudraprayag
town are given below-

STPs Capacity | Capacity

in mld | Utilisation
Near Bus-Stand 0.075 0.051
Near Rudra complex | 0.100 0.021

¥
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Near SBI 0.100 0.021
Near Steel bridge 0.125 0.125
(Kedarnath Road)

Belani Road 0.050 0.021
Near Anoop Negi 0.075 Defunct
Total 0.525 0.239

Mode of disposal:-

In District Rudraprayag STPs are constructed
for treatment of Nala Tapping, which were
directly flowing on river. In view of this after
treatment of sewage, very less quantity of
sludge has been generated at STPs which is
being utilized as fertilizer for gardening of
STPs plant. After treatment effluent is released
into river. (Annexure-1)

(d) Quantity of
discharged
treated  sewage
from each STP,
particularly  for
fecal coliform.

Regional Officer, UKPCB, Dehradun vide
office letter No. UKPCB/ROD/NGT-3/2023-
24/4574-1845 dated 23-01-2024 has reported
that the quantity of discharged treated sewage

from each STP in Rudraprayag district,

particularly for fecal coliform is as follows-

STP Quantity of
discharged

treated sewage
(particularly for
Faecal coliform)

(#/100ml).
1- Near Bus Stand 130
2- Near Rudra complex 220
3- Near SBI 220
4- Near Steel bridge 210

(Kedarnath Road)

5- Belani Road 220
6- Near Anoop Negi Defunct™

*Near Anoop Negi- At present STP is defunct
due to cloud burst and DPR for shifting of STP
nearby Jawari by pass road, Rudraprayag is
under preparation. (Annexure-2)

(e) Time bound
plan to meet the
gap, if any, in

Project Manager, Construction & Maintenance
Unit (Ganga), Uttarakhand Peyjalnigam,
Srinagar, Garhwal vide letter no-1354/G-11/07

generation  and | dated 06-12-2023 has reported the gap action
treatment of | plan of generation and treatment of sewage is
sewage. annexed in

Z
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Name of
town

Gap Action Plan

Kedarnath*

Work is in progress by PWD
Guptkashi under Master Plan
of Shri Kedarnath

|

Gaurikund

04 Nos STPs (0.22 mld)
construction in  progress
under ~ Namami  Gange
Program.

Ukhimath

Fecal Sludge Treatment Plant
to be proposed in Ukhimath
town under SBM 2-0

Agustmuni

Drains to be tapped in the
STP

1- BSNL Drain

2- Degree College Drain

3- Baniyadi Drain

4- vijay Nagar Nala-1" Drain

5- vijay Nagar Nala-2" Drain

6- vijay Nagar Nala-1*" Drain
(Jhingwad Footwear)

7- Vijay Nagar Nala-4"™ Drain
(Parwari Chowki)

8- vijay Nagar Nala-3" Drain
(GIC)

DPR is being returned to
UKPIN by NMCG vide
letter no pr-12011/27/2018-0
NMCG dated 11-08-2021
due to reason given by
NMCG-“NMCG has
examine 3069.65 DPR and
observed that no change in
water quality of river
Mandakini in upstream &
downstream of the town
indication there may be no
pollution load from the town
to river”

Tilwada

Drains to be tapped in the
STP

1- Mayali Road Bus Adda

Drain

2- Near Parking Drain

3- Kundi Drain

above untapped drain will be

S
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tapped in ongoing Gaurikund
Tilwada sewerage scheme

01 Nos STPs (0.10 mld)
construction in progress under
Namami Gange Programme.

Drains covered tapped by
operation of STPs

1- Anoop Negi Nala

2- Rudra Complex Nala

3- Bus Stand Nala

4- State Bank Nala

5- Masjid Nala

6- Steel Bridge Nala

7- Syndicate Bank Nala

8- Beleni Nala

1- The drains contaminating
Alaknanda and Mandakini
river under Rudraprayag
town are tapped and flowing
of drain water after being
treated through STPs under

Rudraprayag

1&D work Namami Gange.

For Gaurikund and Tilwada- As per contract
bond the date of completion for construction for
sewer line and steps is 02-01-2024 (Annexure-1)

As per report of office of the Excecutive
Engineer, Const. Div, PWD, Guptkashi vide
letter no-1463/04 MG dt-25-01-2024, The
capacity of the STP under construction at
Kedanath is 600 KLD, the physical status of
work is 50 percent (Photographs are attached as
evidence). The construction work of STP will
be completed by the month of October, 2024.
(Annexure-4)

(f) Details of

Hotels,

Dharamshala and
Ashram

operating without
proper  consent
and discharging
untreated effluent

District ~ Tourism  Development  Officer,
Rudraprayag's report letter No.
1168/NGT/2023-24 dated 05-02-2024 informed
that the Tourism Department has registered 232
hotels/lodges in  Rudraprayag on the
departmental portal under the Uttarakhand
Tourism and Travel Business Registration
Rules. 02 Dharamshalas are registered online,

and the action | and the number of registered Ashrams is zero.
taken against (Annexure-3)
them.
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The Regional Officer, UKPCB, Dehradun vide
office letter No. UKPCB/ROD/NGT-3/2023-
24/4574-1845 dated 23-01-2024 has informed
that the total number of registered hotels having
valid CCA in Rudraprayag district is 67, there
is no discharging report.

(Annexure-2)

(g) Water quality
in river and its

tributaries in
abutting
districts/towns in
terms of fecal
coliform
(MPN/100ml).

S. | Name of the Monitoring Point fecal

N. coliform

1. | River Mandakini B/C River| <I.8
Alaknanda at Rudraprayag

2. | River Alaknanda B/C River| <I.8
Mandakini at Rudraprayag

3. | River Alaknanda A/C River| <I.8
Mandakini at Rudraprayag

4. | River Mandakini D/S at| <I.8
Augustmuni, Rudraprayag

River quality analysis report attached.

(Annexure-2)

Municipal

| Solid Waste

disposal

(a) Per day
generation of
Solid Waste in
each  city/town
within the
district.

As per report of Executive Officer, Municipal
Council, Rudraprayag has informed in his letter
no-823/Misc/SWM/2023-24 dated 07-12-2023,
report of Executive Officer, Municipal Council,
Kedarnath vide letter no.
107/NPKedarnath/2023-24 dated 07-12-2023,
report of Executive officer, Nagar Panchayat
Tilwara vide letter no- 541/NPT/2023-24 dated
07-12-2023 and report of Executive Officer,
Nagar Panchayat Agastyamuni vide letter no-
934/Misc/2023-24 dated 13-12-2023, report of
Executive Officer, Nagar Panchayat Ukhimath
vide letter no-264/NP/writ-petition/2023-24
dated 07-12-2023 per day generation of Solid
waste in towns within district are as follows-

Name of Per day generation of x
city/town Solid Waste
1.Rudraprayag 3.2 ton
2.Augustmuni 1.90 ton

3. Tilwara 1.05 ton

4. Ukhimath 2.5 ton

5- Kedarnath 1.61 ton

Total 10.31

(Annexure-5,6,7,8,9)
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(b) Quantity of

Solid Waste
treatment per
day, in  each

city/town of the
district.

As per report of Executive Officer, Municipal
Council, Rudraprayag has informed in his letter
no-823/Misc/SWM/2023-24 dated 07-12-2023,
report of Executive Officer, Municipal
Council,Kedarnath vide letter no.
107/NPKedarnath/2023-24 dated 07-12-2023,
report of Executive officer, Nagar Panchayat
Tilwara vide letter no- 541/NPT/2023-24 dated
07-12-2023 and report of Executive Officer,
Nagar Panchayat Agastyamuni vide letter no-
934/Misc/2023-24 dated 13-12-2023, quantity
of Solid waste treated per day, in towns within
district are as follows-

Name of Quantity of solid
city/town waste treatment
per day
| 1.Rudraprayag 3.2 ton
2.Augustmuni 1.90 ton
3. Tilwara 1.05 ton
4. Ukhimath 1.75 ton (balance 0.75

waste is used in land fill)
1.61 ton
9.51
(Annexure-5,6,7,8,9)

5- Kedarnath
Total

Technigues used for treatment:-

The Executive Officer, Municipal Council,
Rudraprayag has informed in his letter no-
823/Misc/SWM/2023-24 dated 07-12-2023that
for the disposal of organic waste collected
within the city area, 06 pits have been
constructed at the trenching ground site, in
which the process of preparing and selling
compost is being done. The collected inorganic
waste is compacted through compactor machine
and prepared into packets/bags and sent for sale
to KK. Traders Gumaniwala Rishikesh.
(Annexure-5)

Kedarnath- The Executive Officer, Municipal
Council, Kedarnath has informed through its
letter 107/NPKedarnath/2023-24 dated 07-12-
2023that the organic waste emitted in
Kedarnath Dham is being disposed of through
pits and the inorganic waste is filled in bags and

N
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sent to Sonprayag Recycling Center through
horses and mules report is annexed.
(Annexure-6)

Ukhimath-Treated waste is used in landfills
report is annexed. (Annexure-7)

Tilwara-Compost is made on the pits made in
the organic waste segregation center under
Nagar Panchayat Tilwada area and the
inorganic waste is sold in item wise form at the
MRF. (Annexure-8)

Agustyamuni- Executive  Officer, Nagar
Panchayat Agastyamuni has informed vide
letter n0-934/Misc/2023-24 dated 13-12-2023
thatcompost is made from the organic waste
generated under the municipal area through
compost pit in the compost center and the
inorganic waste is again sorted item wise in the
MRF Segregation Center and collected item
wise (white plastic, colored glass, MLP, etc.)
through a compactor. Silica is prepared and
sold. (Annexure-9)
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(¢) The gap in
treatment of
Solid Waste.

As per report of Executive Officer, Municipal
Council, Rudraprayag has informed in his letter
no-823/Misc/SWM/2023-24 dated 07-12-2023,
report of Executive Officer, Municipal
Council,Kedarnath vide letter no.
107/NPKedarnath/2023-24 dated 07-12-2023,
report of Executive officer, Nagar Panchayat
Tilwara vide letter no- 541/NPT/2023-24 dated
07-12-2023 and report of Executive Officer,
Nagar Panchayat Agastyamuni vide letter no-
934/Misc/2023-24 dated 13-12-2023, gap in
treatment of solid waste is as follows-

Name of Gap in treatment of
city/town solid waste
1.Rudraprayag 00 ton
2.Augustmuni 00 ton

3. Tilwara 00 ton

4, Ukhimath 0.75 ton

(The remaining waste is
used in land fill)
00 ton
0.75
(Annexure-5,6,7,8,9)

5- Kedarnath
Total

(d)Legacy waste

and the time
bound plan to
treat legacy
waste.

As per report of Executive Officer, Municipal
Council, Rudraprayag has informed in his letter
no-823/Misc/SWM/2023-24 dated 07-12-2023,
report of Executive Officer, Municipal
Council,Kedarnath vide letter no.
107/NPKedarnath/2023-24 dated 07-12-2023,
report of Executive officer, Nagar Panchayat
Tilwara vide letter no- 541/NPT/2023-24 dated
07-12-2023 and report of Executive Officer,
Nagar Panchayat Agastyamuni vide letter no-
934/Misc/2023-24 dated 13-12-2023,
No legacy waste of any kind is located within
the area of the Local bodies.
(Annexure-5,6,7,8,9

(e) The manner
of utilization of
the treated waste
as well as rejects
arising out of
remediation  of
legacy waste.

No legacy waste of any kind is located within
the area of the Local bodies.
(Annexure-5,6,7,8,9)

%
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(f) Current status
of dumping of
solid waste with
reference to
location.

The Executive Officer, Municipal Council,-
Rudraprayag has informed in his letter no-
823/Misc/SWM/2023-24 dated 07-12-2023that
at present solid waste is being disposed by the
Municipality on 34 drain revenue land in
Rantoli Ward No. 07. (Annexure-5)

The Executive Officer, Municipal Council,
Kedarnath has informed through its letter
107/NPKedarnath/2023-24 dated 07-12-2023
that the garbage disposal center of Nagar
Panchayat Kedarnath is located on 0.030
hectare revenue land near Google Kund. At
present, due to the closure of the doors of Shri
Kedarnath Dham, organic and inorganic waste
is not being emitted within the city area.
(Annexure-6)

The Executive Officer, Nagar Panchayat
Tilwara has informed in his letter no-
541/NPT/2023-24 dated 07-12-2023 that a
segregation center has been set up for solid
waste management in Nagar Panchayat
Tilwara, in which a pit is used to make compost
from wet waste and an MRF center has been
established for dry waste. , in which waste like
glass, cardboard, iron, plastic etc. is disposed.
(Annexure-8)

Executive Officer, Nagar Panchayat
Agastyamuni has informed in his vide letter no-
034/Misc/2023-24 dated 13-12-2023 that the
inorganic waste is disposed of by segregation in
the MRF center built near the Panchayat office
and compost pit has been made in Ward No. 3
Ganganagar for the disposal of organic waste.
(Annexure-9)

Construction
and
Demolition
waste

(a) Total per day

generation of
C&D Waste
within the
district.

In the compliance report of Executive Officer,
Municipal Council, Rudraprayag, vide letter no.
823/Miscellaneous/ SWM/ 2023-24 dated 7-12-
2023, it has been informed that about 50 kg of
C&D waste is generated in Rudraprayag
Municipality and C&D waste is disposed of by
the producer himself. (Annexure-5)

4
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Executive Officer, Nagar Panchayat Kedarnath
has informed in its letter  number
107/NP/Kedarnath/2023-24 dated 07.12.2023
that C&D waste is being disposed of under the
Kedarnath Development Authority Masterplan.
(Annexure-6)

Executive Officer, Nagar Panchayat Ukhimath
vide its letter no. 264/NP/writ-petition/2023-24
dated 07.12.2023 has informed that the total
daily generation of C&D waste in Nagar
Panchayat Ukhimath is zero.(Annexure-7)

Executive Officer, Nagar Panchayat Tilwara
has informed in its letter ~number
541/NPT/2023-24 dated 07.12.2023 that on an
average 50-100 kg of C&D waste is generated
every day. Which the builder adjusts in his own
land. (Annexure-8)

Executive Officer, Nagar Panchayat
Agastyamuni has informed in his letter number
934/Misc/2023-24 dated 13.12.2023 that very
small amount of C&D waste is emitted within
the municipal area. The C&D waste generated
in the municipal area is disposed/ utilized by
the producer himself. (Annexure-9)

(b) The details of
plant established
for the treatment
of C&D waste
including the
existing capacity
and capacity
utilization.

It has been informed by all the municipal
bodies of the district that till now no future plan
has been proposed for C&D Waste.

There is no plant established for the treatment
of C & D waste by local body in Rudraprayag
district.

(Annexure-5,6,7,8,9)

Industrial
Effluent
discharge

General Manager District Industry Centre (GMDIC) vide letter no-
1383/DIC/2023-24 dated 15-12-2023 it has been informed that is
01 micro sector industry in the district, in which currently 08 units
are working which include bakery, furniture, Food & processing
and printing. There are zero waste are generated from these unit.

(Annexure-11)
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Regional Officer, UKPCB, Dehradun vide office letter No.
UKPCB/ROD/NGT-3/2023-24/4103-1570 dated 14-12-2023 has
reported that with respect to discharge of industrial effluents in
Ganga and its tributaries, it is to be informed that 54 industries are
registered in Rudraprayag district. There is no industrial effluent
discharging unit. (Annexure-2)

(a) Number of
industrial unit
discharging  their
effluent

treated/untreated in
river Ganga and 1its
tributaries and
details of defaulting
industrial units.

there are zero Number of industrial unit
discharging their effluent
(Annexure-2)

(b) Total daily | 2.478  MT/Annum disposed  through
generation of solid | authorized TSDF’s

industrial waste | (Annexure-2)

within the district. :

(¢) The manner of | TSDF- M/s Bharat Oil &  waste

treatment of the
industrial waste so

Management, Roorkee
(Annexure-2)

generated.

(d) The discharge | There is no CTEP & ETP

effluent analysis | (Annexure-2)

from the CETP and

ETP treating the

industrial waste

form each outlet.

(e) The per day Regional Officer, UKPCB, Dehradun vide
generation of | office letter No. UKPCB/ROD/NGT-3/2023-
industrial solid | 24/4103-1570 dated 14-12-2023 informed

waste and manner
of its treatment and
disposal in  the
district.

that per day generation of industrial solid
waste 2.478 MT/Annum disposed through
TSDF/ Authorised recyclers M/s Bharat Oil
& Waste Management, Roorkee
(Annexure-2)

Regulation
of flood
Plain Zone

Executive Engineer,

Rudraprayag vide letter no-1917/IDR/NGT

dated 17-12-2023 has informed that the demarcation work of bank
of Mandakini and Alaknanda river has been completed in District
Rudraprayag. (Annexure-12)

¥
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Executive Engineer, Irrigation Division, Kedarnath (A gastyamuni)
in his vide letter no-
07.12.2023 that the demarcation of flood plain area on both banks
of Mandakini river from Kedarath to Silli. The work has been

has informed

completed. It has also

in floodplains as of date.(Annexure-13)

1034/IDKA/FPZ dated

been reported that there are no encroachment

(a) If the flood plain
zone has  been
demarcated and the
extent of
encroachment  on
the flood plain zone
in the district.

The demarcation of flood plain area on both
banks of Mandakini river from Kedarnath to
Silli. The work has been completed. A report
of Executive Engineer, Irrigation Division,
Kedarnath (Agastyamuni) vide letter no
1034/IDKA/FPZ dated 07.12.2023 s
annexed.

(b) The details of
direct discharge of
pollutants by the
encroachers by the

There is no any encroachment along with the
bank of Ganga and its tributaries so the
details of direct discharge of pollutants by
the encroachers by the side of the river

side of the river | Ganga and its tributaries is Zero.

Ganga and  its (Annexure-12,13)

tributaries in the

district. ]
6- | Bio medical | (a) The per day |Office of the Chief Medical Officer,

waste

total generation of
bio medical waste
in the district.

Rudraprayag has reported in its letter
5170/Ganga  Conservation/2023-24 dated
13.12.2023 that about 12-15 kg of

biomedical waste is generated every day
from 10 facility Hospital of district
Rudraprayag. (Annexure-14)

Regional Officer, UKPCB, Dehradun vide
office letter No. UKPCB/ROD/NGT-3/2023-
24/4103-1570 dated 14-12-2023 reported
that total 159 HCF in Rudraprayag district
and 59.84 kg per day is the total generation
of bio medical waste in Rudraprayag district.

(Annexure 2)

(b) The manner of
its treatment and
disposal.

Office of the Chief Medical Officer,
Rudraprayag has reported in its letter
5170/Ganga Conservation/2023-24  dated

13.12.2023 that an MOU has been signed
with  MPCC (Medical Pollution Control
Committee) Dehradun (H.no-01 MPCC
Building, DPS Main Road Kalagawn
Shashtradhara Road Dehradun, Under this,

7
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biomedical waste generated from 10medical
health units is being collected indifferent
bags with color coding and sent to Roorkee
(CBWTF- M/s MPCC Mandawar Roorkee,
Haridwar)  twice a week through MPCC
van. (Annexure-14)

Regional Officer, UKPCB, Dehradun vide
office letter No. UKPCB/ROD/NGT-3/2023-
24/4103-1570 dated 14-12-2023 informed
that common biomedical waste treatment
facility is 54.68 kg and 5.16 kg waste treated
in deep burial.

(Annexure-2)

Mining

Number of cases
registered within a
year against illegal
mining in the bed or
flood plains of river
Ganga and  ifs
tributaries and
details of
enforcement of
mining policy of
state and
“Enforcement &
Monitoring
Guidelines for Sand
Mining” (EMGSM)
and Sustainable
Sand Minig
Management
Guidelines 2016.

Geology and Mining Department,
Rudraprayag has informed through letter no.
890/mining/Rs/2023-24 dated 11 December
2023 that as per enforcement of mining
policy of state and “Enforcement &
Monitoring Guidelines for Sand Mining”
(EMGSM) and Sustainable Sand Mining
Management Guidelines 2016 in illegal
mining in Rudraprayag district from the
month of December 2022 to November
2023. A total amount of Rs 27, 99,619 was
imposed in 21 cases of illegal mining, illegal
transportation and illegal storage report is
annexed. (Annexure-15)

Ecological
flow of river

The concerned
hydro project set up
on river Ganga and
its tributaries will
ensure maintaining
and complying with
the prescribed
minimum 15% of
flow of water in the
river Ganga and its

tributaries.

A compliance report by Executive Engineer
(Civil-I), UJVN Limited, Srikot-Srinagar
Garhwal vide letter dated 07-12-2023 is
reported It is to appraise that prescribed
minimum 15% water flow is being
maintained in rivers Kaliganga (a tributaries
of River Mandakini) vide Project Kaliganga-
I SHP (4 MW) SHP &Kaliganga-1I SHP (4.5
MW) at Tehsil Ukhimath, District
Rudrapryag is annexed. (Annexure-16)

|
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There are one functional Hydroelectric
project in the upstream of River Mandakani-
SingoliBhatwari HEP. Environmental flow
(e-flow) is monitored regularly through
Central Water Commission installed flow
meters and displayed online through
dashboard. A compliance report vide letter
no-RJUPL/DF0/23-24/263  dated  15th
December 2023 by Renew Jal Urja Pvt Ltd is
annexed. It is reported that SingoliBhatwari
HEP is maintaining e- flow as per Norms.
(Annexure- 17)
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1 Per Day Generation of Ngme of town Per day sewage Generation
sewage in each city/town | | Kedarnath 1.43 mid
with the district Gaurikund 0.19 mid
Ukhimath 0.22 mld
| Agustmuni 0.39 mid
Tilwada 0.02 mid
Rudraprayag 1.20 mid
2 Quantity of sewage '
treated per day, city/town Name of town Per day treated sewage |
wise Kedarnath STPs Under Construction
Gaurtkund STPs Under Construction
Ukhimath -
' Agustmuni -
Tilwada STPs Under Construction
Rudraprayag 0.24 mid
3 The number of sewage | Under Sanctxoned Scheme Interceptmn & Dwersmn

treatment plant existing i .
Sewage | @td  there  capacity cumrmssloned in Rudmprayag However out of 06
utilization and mode of [ STPs, 01 No STP situated near anoop Negi is
disposal in each | defunct as heavy rail fall during 17.06.2021 to

city/town 14 09.2021 in Rudrapryag
apacity & sal of
1 | Near Bus-Stand 0.075
2 Near Rudra complex 0.100
3 Near SBI 0.100
4 Near steel bridge 0.125
(Kedarnath road)
5 Belni road 0.050
In Rudraprayag STPs are constructed for Treatment
| Nala Tapping, which were directly flowing on river.

In view of this after treatment of sewage, the less
quantity of sludge has been received at STPs, which
is utilized as fertilizer for gardening of STPs plants
and after treated effluent released into river.
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Quantity of discharged | In Rudraprayag the detail of treated discharge by out
treated sewage from each | of 06 STPs is given below :-

STP, particularly for SL STPs Capcity Treated
fecal coliform, ! in mld_| Capacity inmid |
1 | Near Bus-Stand 0.075 0.051
2 | Near Rudra 0.100 0.021
___| complex
3 %[ _ 0.100 0.021
4 | Near steel bridge | 0.125 0.125
(Kedarnath
road)
’ | 5 Jelni B i 0.021
6 | Near Ancop Negi | 0.075 Defunct
11 _Total | 0525 | 0.239
Time bound plan to meet | [ Mame of town p Action Plan
the gap, if any, in any, in | [ Kedarnath | Work 5 In Progress by PWD

generation and treatment Gmszgduummqfsm
S — Gaurikund | 04 Nos STPs (0.32 mid) consiraciion
' in progress under Namami Gange

Ukhimath Fecal Sludge Treatment Plant to be
Proposed in Ukhimath Town under
£ SBM 2-0
Agustmuni | DPR is being rewmed o UKPIN by
k NMCG wvide Jetier no Pr-
1201 1/27/2018-0 NMCG, dated 11-
08-2021 due to reason given by
NMCG- "NMCG has examine
3069.65 DPR and observed that no
in  water ity of river
Mmdakmm" in upmmqm‘y& down
stream of the town indication there
may be no pollution load from the

| Tilwada 01 Nos STPs (0.10 mid) consiraciion
in progress under Namami Gange

Rudrapra e @ s
. Alaknanda and Mandukini river under
Rudruprayag town are tapped and
flowing of drain water after being
treated through STPs under 1&D work
2-Near Anoop Negi 0.075 mld §TP
has been defunct due to heavy rainfall
in year 2021,
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Details of Hotels,
Dharamshala and

| Ashram operating
without proper consent

and disc]
untreated effluent and the

Laction taken against them

Information not related to this unit.

Water quality in river
and its tributaries in
abuttting  districts/towns
in term of fecal coliform
| oveNvi00 m)

Information not related to this unit,
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Compliance Report as per the Order dated " November 24, 2023";

Important Point:

1. mld stands for "Minimum Liquid Discharge."

2. STP stands for "Sewage Treatment Plant."

S. Directions from the Hon'ble Tribunal Complied INPUTS REQUIRED
No.
1. | Sewage

each city/town. -
Kedarnath - 1.43 mld
Gaurikund - 0.19 mid
Ukhimath - 0.22 mld

4. Agustyamuni - 0.39 mld
5. Tilwada - 0.02 mld

6. Rudraprayag - 1.2 mld

N

(a) Per day generation of sewage in

Population of the city/town

day, city/town wise. -
I. Kedarnath - SIPs

off/treated at present?)
2.  Gaurikund - STPs

construction

waste go?)

entire waste go?)

(b) Quantity of sewage treated per

under

construction(Where is waste disposed

under

3. Ukhimath— O(Where does the entire

4. Agustyamuni - (Where does the

Complied in
Rudraprayag-
0.24mld

If no STP is there, then how is the waste |
treated in Kedarnath, Gaurikund,
Ukhimath, Agastyamuni, Tilwada.

Most of the households have flush or pour flush
toilets connected to septic tank.

The cleaning and maintenance of septic tanks

is managed by individuals..

Now a centralized FSTP has been under
consideration for household septage of the
town i.e Agustyamuni, Guptkashi & Ukhimath
under Sawatch Bharat Mission. (SBM 2.0)

ERBCHT Trind ST WY A

3, i T Y NI




(d) Quantity of discharged treated

sewage from each STP, particularly
for fecal coliform. -

- Same as point (c).

. 30384

Same as point (c). |

Same as point (c).

(e) Time bound plan to meet the gap,
if any, in generation and treatment
of sewage. -

1. Kedarnath - Work in progress by

PWDGuptkashi under master Plan of
Shri Kedarnath.

2. Gaurikund- 4 STPs (0.22 mld)

construction in progress under Namani
Gange Program.

3. Ukimath - Fecal sludge Treatment
to be proposed in Ukhimath town
under SBM 2-0.

4. Agustumni - UKPJN by NMCG
vide letter no pr- 12011/27/2018-0
NMCG dated 11-08-2021 due to
reason given by NMCG- "NMCG has
examine 3069.65 DPR and observed
that no change in water quality of river
Mandakini in upstream & downstream
of the town indication there may be no

1. Kedarnath - Work
in Progress.
(Any evidence
prove the same)

to

2. Gaurikund - Work
in  Progress (4
STPs(0.22 mid)).

3. Ukhimath - to be
proposed soon.

4. Agastyamuni - No

pollution found in the | ****
water quality.
Guptkashi &
Ukhimath under

SBM 2.0

5. Tilwada- Work in
Progress (1 STP
(0.10mld)).

Kindly state the time required to
complete the construction of STPs

wherever it is under construction and
further explain what is the process of
disposal of waste in towns/cities where‘
there is no STP or no mechanism is |
described in the affidavit. I
For Gaurikund and Tilwada- As peri
Contract Fond the Date of e:ompim‘m

for construction for Sewer line and STPs |

is 02-10-2(24 ;
Untapped drains will be tapped in ongoing |
Gaurkund Tilwada sewerage Scheme ,
How many total drains are there on
Ganga and how many are tapped? Those
Wthh are not tapped, how much time is
equired to tap those and what is the
proposed action?

cmm Mmbahppednﬂnm

1 BSNL Drain
2. Degree College Drain
3. Baniyadi Drain
4.Vijay Nagar Nala-1st Drain
5. Vijay Nagar Nala-2nd Drain
6. Vijay Nagar Nala-3rd (Jhingwad
Footwear) Drain

7. Vijay Nagar Nala-4th (Parwari
Chowki) Drain

Agastyamuni

8. Vijay Nagar Nala-5th (GIC) Drain

M; -

T L  —
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pollution load from the town to river"

S. Tilwada - 01 Nos STPs (0.10 mid)
construction in  progress under
Namami Gange Programme.

6. Rudraprayag -
(A). The drains contaminating

Alaknanda and Mandakini river under
Rudraprayag town are tapped and
flowing of drain water after being
treated through STPs under 1&D work

 Namami Gange.

(B). Near Anoop Negi 0.075 mid STP
has been defund due to heavy rainfall

| in year 2021. Now new STP has been
| proposed neat Jawari by pass road

Rudrapayag. Preparation of DPR is
under progress.

6. Rudraprayag - (a)
The drains
contaminating
Alaknanda and
Mandakini river
under Rudraprayag
town are tapped and
flowing of drain
water after being
treated through STPs
under I&D work
Namami Gange.

DPR for tapping of Agastyamuni drains is being
returned to UKPIN vide NMCG letter no Pr-
12011/27/2018-0/0 Dir (T-il1) NMCG, dated 11-08-
2021 due to reason given by NMCG "NMCG has
examined the DPR and that time NMCG observed
that no change in water quality of river Mandakini
in upstream and downstream of the town
indication that there may be no pollution load from
the town to river."

Tilwara. % 5 o Mayali Road Bus Adda Dram |

2. Near Parking Drain

3. Kundi Marg Drain

above Untapped drains will be
tapped in ongoing Gaurikund
Tilwada sewerage Scheme

CitylTown |  Drains covered tapped by
p ‘operation of STPs
2 3
1.Anoop Negi Nala
(Atwsrps
defunct due fo cloud burst
and DPR for shifting of
STP near by Jawari by
Pass road, Rudraprayag
is under preparation.)
RN 7 Fadre complex Nale
3. Bus Stand Nala
4. State Bank Nala
5. Masiid Nala
6. Steel Bridge Nala

7. Syndicate Bank Nala
8 Beleni Nala

»
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) Frer faegal ¥ IR WRE R

C. Mehta Vs Union of India & Ors. @ e # oEaE- EEAAT

i

S.No.

Sewage

—

1

(d) Quantity of discharge treated sewage from
each STP, particularly for fecal coliform

(f) Detais of Hotels, Dharamshala and ashram
operating without proper consent and
discharging untreated effluent and action
taken against them

e

‘Remark

STP's analysis report attached in term
of fecal coliform

Total no of regsitred Hotels- having

valid CCA- 67
(List enclosed)
There is no discharge reported

(g) Water quality in river and its tributaries in
abutting districts/towns in terms of fecal

term of fecal coliform

River Quality analysis report attached in ki

coliform (MPN/100 ml) (Analysis report enclosed)
S.No. | Industrial Effluent Discharge [ Remark
a. TNumber of Industrial unit discharging their Total No of Industries — 54

effluent treated/untreated in river Ganga and

its tributaries and details of defaultirg
industrial units :

There is No Industrial Effluent
discharging unit (List enclosed)

o

Total Daily Generation of such Industrial
waste within the District.

2 478 MT/Annum disposed through

Authorised TSDF's

Hazardous waste and manner of its-treatment
and disposal in the District. '

c. The manner of treatment of the industrial TSDF- M/s Bharat Oil & Waste
waste so generated ' Management, Roorkee

d. The discharge effluent analysis from the There is No CTEP & ETP
CETP and ETP treating the industrial waste | :
from each outlet. : i

e. The Per day generation of industrial

2-417_5 MT/Annum disposed through :
authorized TSDF FEnEaE

TSDF- M/s Bharat Oil & Waste

'Bio Medical Waste
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. Name Of the Unit Category [Address Q n Q :
A ORANGE AP&ASSOCIAM.H&MM% —ehsil Rudraprayag, Distt. Audrapraya
A 2 |bharat Dooninfra iV ORANGE _|Khasra No. 2178, Village Jawadl, Tehswww——%
_-mey,-owwmwmmmwm csner) | ORANGE  [khasra Ne- B4 1o 8431, 64386451, Vill M
igh_aramral Contracts India Private Umited | ORANGE |Khasra No 259, Khata Khaton-48, Village Papdasy, Hadi, P.O. Kallyasaur, Oistt, Rudraprayag Rudr -
_5__..[’_"1'3"“33 Contracts India Private Umited GREEN  |Khasta No. 1006, Village papdasu, Hadi, P.O Kaliyasaur, Teh. Rudraprayal, Distt Rudraprayag Rudraprayag
6 |Dharmendra Singh RED Ward No 2 Udaipur Ukhimath

7 |DRILLCON INFRASTRUCTURE PVT. LTD. GREEN 121.C, TILAK MARG, RISHIKESH, DEHRADUN, UTTARAKHAND, PIN-245201
3 |GSCO INFRASTRUCTURE PRIVATE LIMITED ORANGE [Khasra No. 69 to 74 and 78 to 80 etc. Village Biroll, UkhMMM
E

Gunsola Foods GREEN |GUNSOLA FOODS AND SPICES VILLAGE TUNETA P. _me__.——«

10 |kamesh Bhatt RED Hitdang, Rudraprayag
11 |kartik swami ajivika swayat sehkarita GREEN  |kartik swami aajivika swayal sehkarita vill~cameu,post-bincwagun,mock-ausﬂYamum

12 [Land T Uttaranchal Hydro Power Limited RED | Village Bedubagar, P.O Augustmun, Rudrapravi&oiﬂwﬂgﬁﬁy‘a'“ha“d 246421, India
13 |Mahabir Singh Rawat RED Giwanigaun Rudraprayag e

14 juaou LOVOG AND AGKO GREEN  |MINI INDUSTRIAL AREA BHATWARISAIN PO TILWARA RUDRAPRAYAG
15 |MAX-HES IV DRANGE | MOBILE STONE CRUSHER AT NEAR VILLAGE - KHANKER, NEAR RVNL ADIT - 6A OF PACKAGE 7, RUDRAPRAYAG 45171
16 |MAX-HES JV ORANGE |MOBILE STONE CRUSHER AT VILLAGE - JHIRMOLI, TEHSIL & DISTRICT- RUDRAPRAYAG 246171
17 |MAX-HES IV GREEN _ |Village - Khankra, Near RVNL ADIT - 6A of Package 7 A, Rudraprayag 246171
18 |MAX-HES IV GREEN  |VILLAGE - NARKOTA, NEAR PORTAL -2 OF PACKAGE 7 A, RUDRAPRAYAG - 246171

10 |MEGHA ENGINEERING AND INFRASTRUCTURE aED]  ORANGE [JAWARI BY PASS RUDRAPRAYAG
'_20 MEGHA ENGINEERING AND INFRASTRUCTURES LIMITED GREEN |SUMERPUR, RUDRAPRAYAG - 246171

31| MEGHA ENGINEERING AND INFRASTRUCTURES UMITED GREEN | VILLAGE-NARKOTA Rudrapraysg
| 22 MeGHA ENGINEERING AND INFRASTRUCTURES LIMITED GREEN  |VILLAGE-JAWARI BYPASS Rudraprayag

23 |mecHA ENGINEERING AND INFRASTRUCTURES UMITED GREEN [T-14T1 SUMERPUR RUDRAPRAYAG Rudraprayag ook
34| EGIA ENGINEERING AND INFRASTRUCTURES UMITED | GREEN VILLAGE - GHOLTIR NAGRASU Rudraprayag
25 | mMEGHA ENGINEERING AND INFRASTRUCTURES LIMITED GREEN |SUMERPUR, RUDRAPRAYAG - 246171
26 | MMEGHA ENGINEERING AND INFRASTRUCTURES LIMITED ORANGE | MOBILE STONE CRUSHER PLANT TILAN! RUDRAPRAYAG UTTARAKHAND 246171

27 |natures herbalk GREEN  |0O,HEET DANG-,GGIC,RUOR&PRMAG =

28 |NEEL KANTH STONE CRUSHER ORANGE |VILLAGE- CHAMSIL POST- SARI TESHIL- RUDRAPRAYAG DISTT - RUDRAPRAYAG Rud aprs

29 |PRAMOD SINGH NEGI RED Khasra No.2722,2723,2724,2725 and 2716, Village Raulekh, Kalimath, Tehsil-Ukhimath, auw_'_i_
30 |R G Buildwell Engineers ORANGE |Khatoni No. 10, Khasra No. 1654, 1655, Village Lawara, Tensil Ukhimath, Distt. Rudraprayag Rud! 3013} :
31 |R G Buildwell Engineers Umited GREEN  |Khasra No. 310, 311, Village Lawara, Tehsil Ukhimath, District Rudraprayag Rudra

32 |R G BUILDWELL ENGINEERS LIMITED ORANGE 13/84 RAINAGAR GHAZIA BAD

33 |R G Buildwell Engineers Limited ORANGE |Khasra No. 354, vVillage Khumera, Tehsil Ukhimath, District Rudrapra

34 |R G Buildwell Engineers Limited ORANGE |khasra No. 184, 145, 146 Village Chiwal, Raturs, Shivnandi, Tehsil Rudraprayag Distt. Rudraprayag. Rudrap
35 |RG Buildwell Engineers Limited GREEN _ |Knhasra No. 310, 311, Village Lawara, Tehsil Ukhimath, District Rudraprayag Rudrap
36 |RAKESHWARI STONE CRUSHER ORANGE |VILLAGE- BIROLI PONDAR UKHIMATH Rudraprayag . :
37 |RCC Developers Ltd. ORANGE |Khasra No. 1629, Village Kalna (Shivaandi) Tehsil Rudrapraya District Rud
38 |RCC Developers Ltd. (Redimix plant) GREEN _|Village Saud Lagga, Kalna {Shivnand) Tehsil & Distt, Rudrapayag = F
39 |RG Buildwell Engineers Limited ORANGE |National Highway 109, Village Jawari, Tehsil Rudraprayag, Distt. Rudurd
20 |RG Bulldwell Engineers Limited GREEN _|Knasra No. 169-192, Village, Butol Gaon, Tehsil Ukhimath, Distt. Rudrag :
41 |RG Buiidwell Engineers Limited ORANGE |NH-109, village Parkandi, Tehsil Rudraprayag, Distt Rudraprayag Rudraprayag
22 |RG Buildwell Engineers Limited 'ORANGE 'Vlllja'se-Lawsra-,Tehsll.mhima'm,-_msm.;mdm avag Rudraprayag
43 |Rudra Bakers GREEN |PIOtNo 6,7, _Bhatwarisain_audtapray_agRudi‘agr‘a\mg’ :
24 |Rudra Stone Crusher ORANGE | Khasra No. 114 to 119, Village Jhirmoli 7.0 Rudraps ayag, Tehsil
45 |SHIV GANGA STONE CRUSHER __ "ORANGE | VILLAGE- JALAI BHIR! CHETRA BHATWARI SUN?
46 |SHIV SAKHTI ENTERPRISES ORANGE |VILLAGE- RATURA Rudraprayag G
27 [Shiv Saknhti Enterprises Mobile Stone Crusher ORANGE | Village Ratura, Distt - Rudrapr
a8 TSR PARAMANAND 5/0 SHRI GOVIND PRASAD | REQ ~[Khasra No- 449, village- Sumerp\ ict- Rudrapryag
. 29 |SHRIVINODNEGI " RED  |Khasra No-922 Village and Post - Mayali, Tehsil- Rudrapryag
- [0 |singla Construction Limited _____ —ORANGE_|Village Sersi, Tehsil Ukhimath, District Rudrapra,

mied | ORANGE [Village Sersi, Tehsil Ukhimath, District Rudrapray
— | ORANGE_|Vill sandar, Tehsil Rudraprayag, O et
) ' ~Sirwadi, DI¢ - a8




2N2920 —1/S

AN Category |Aaddress I I IV I Jes
* | ALAKNANDA MOTEL AND RESTAURANT GREEN  |VILLAGE SUMERPUR DISTT RUDRAPRAYAG
2 |BAYBERRY HOTEL GREEN _ |SUEMRPUR RUDRAPRAYAG UTTARAKHAND 246171
3 |BHAGAT SINGH RESORT GREEN _|NAGRASU NEAR GURUDWARA POST OFFICE GHOLTIR DISTT RUDRAPRAYAG UTTARAKHAND 246173
| ¢ |Bhagirathi Lodge GREEN  |Nagrasu Rudraprayag
5 |Bhandari Tourist Palace GREEN  [Khasra No 311, Khata No 17 ,Village Bhiri Tehsil Ukhimath, District Rudraprayag Rudraprayag
6 _|Char Machan Resort GREEN _ |Vill.- Bhetsem Narayan Koti, Kedarnath Read, Ukhimath, Rudraprayag
7 |GARHWAL MANDAL VIKAS NIGAM LIMTED GAURSUND GREEN _|Plot No.121, Gaurikund, Ukimath Distt. Rudraprayag. Rudrapraydg
8 |GARHWAL MANDAL VIKAS NIGAM LTD GREEN _|GMVN TRH Guptkashi, Khasra No. 2356 Guptkashi, Tehsil -Ukhlmath Distt. Devprayag
9 |GARHWAL MANDAL VIKAS NIGAM LTD WHITE _ JANGALCHATTI (GMVN) LTD DISTT RUDARPRAYAG PIN 246445
10 |GARHWAL MANDAL VIKAS NIGAM LTD GREEN _ [GMVN TRH Rudra Complex Plat No. 952, 954 Rudrapryag Distt. Rudraprayag
11 |GARHWAL MANDAL VIKAS NIGAM LTD GREEN | KEDARDOME COTTAGE GMVN LTD SHREE KEDARNATH DISTT RUDRAPRAYAG 246445
12 |GARHWAL MANDAL VIKAS NIGAM LTD | GREEN  |GMVN TRH JAKHOLI DISTT RUDRAPRAYAG
13 |GARHWAL MANDAL VIKAS NIGAM LTD | ORANGE |NANDI COMPLEX BASE CAMP GMVN KEDARNATH 246445
14_|GARHWAL MANDAL VIKAS NIGAM LTD | _ GREEN _|SWARG RORINI COMPLEX GMVN LTD SHREE KEDARNATH DISTT RUDRAPRAYAG 246445
15 |GARHWAL MANDAL VIKAS NIGAM LTD | ORANGE _|Mandakini Resort Tilwara Garhwal Mandal Vikas Nigam Itd district Rudraprayag 246475
16 |GARHWAL MANDAL VIKAS NIGAM LTD GREEN _ |GMVN SHIVLOK COTTAGES LIMCHOLI KEDARNATH RUDRAPRYAG
17 |GARHWAL MANDAL VIKAS NIGAM LTD GREEN  |SHIV GANGA TOURIST COMPLEX TRIYUGINARAYAN RUDRAPRAYAG
18 |GARHWAL MANDAL VIKAS NIGAM LTD GREEN  [TRH SONEPRAYAG DISTT RUDRAPRAYAG
19 |GARHWAL MANDAL VIKAS NIGAM LTD WHITE  |MEDITATION CAVE GMVN LTD SHREE KEDARNATH DISTT RUDRAPRAYAG PIN 246445
20 [GARHWAL MANDAL VIKAS NIGAM LTD GREEN  |[GMVN TRH Rampur Plot No. 2269, Rudraprayag, Ukhimath Distt. Rudraprayag Rudraprayag
21 |GAURI SHANKAR RESORT GREEN  |JAMMU PO PHATA JAMU UKHIMATH RUDRAPRAYAG UTTARAKHAND 246471
22 |Hotel GREEN |87, GIR BHUTER, RUDRAPRAYAG
23 |HOTEL AND RESTAURANT BLUE ORCHID GREEN  |VILLAGE- JHIRMOLI RUDRAPRAYAG Rudraprayag
24 [HOTEL ARADHANA GREEN |57 BADRINATH MARG SUMERPUR Rudraprayag
25 |HOTEL DEV BHUMI GREEN | MAIN MARKET (BUS STAND)UKHIMATH DIST. RUDRAPRAYAG UTTARAKHAND
26 |Hotel Dev Dham GREEN  |Khasra No. 42, Vill. Nayalsu, P O. Rampur, Tehsil Ukhimath, Disst. Urtarkashl Rudrapraya
27 |Hotel Gayatri Palace ORANGE |Khasra No. 370, khata No. 08, Village Sankri, Guptkashi, Ukhimath, Rudrapryag Rudrapraya
28 |HOTEL GIRIDHAR GREEN | VILLAGE- UTTYASU JAWARI BYPASS ROAD RUDRAPRAYAG Rudraprayag
29 [Howl Grand Shiva Unit of maneshwari Intemational GREEN | Vill. Bhetsam Naryankoti Guptkashi, Tehsil Ukhimath, Ruderpryag Rudraprayag
30 [HOTEL HIMSHIKHAR GREEN  |CHOPTA BADRINATH ROAD SIRSOLI RUDRAPRYAG
31 |Hotel Jagat Raj ORANGE |Hotel Jagat Raj, Sitapur, Rudraprayag Uttarakhand.
32 |Hotel JPG Pailace ORANGE |Hotel JPG Palace , Sitapur , Rudraprayag, UK Rudraprayag
33 |HOTEL LAXMI NARAYAN GREEN KEDARNATH ROAD NARAYANKOT! BHETSEM UKHIMATH RUDRAPRAYAG UTTARAKHAND 245471
34 |HOTEL LORD SHIVA GREEN  |VILLAGE NARAYANKOT! POST OFFICE NARAYANKOTI DISTT RUDRAPRAYAG 246471
35 |Hotel Madhuganga ORANGE |Ukhimath, Madmaheswar Road Rudraprayag
36 |HOTEL POONAM AND RESTAURANT GREEN RAMPUR TILWARA DISTT RUDRAPRAYAG UTTARAKHAND PIN-245475
37 |HOTEL PUSPWAN AND RESTAURANT GREEN  |CHOPTA BADRINATH RDAD UKHIMATH DISTT RUDRAPRAYAG UK
38 |Hotel RK Residency GREEN |Village Chopta Badrinath Marg, Chunni, Ukhimath, District Rudraprayag Rudraprayag
39 [HOTEL ROYAL PALACE AND GREEN  |VILLAGE- NAGRASU DISTRICT- RUDRAPRAYAG
40 |Hotel Rudraksh GREEN  |Piot No-214, Gulabrai Near Airtel Mobile Tower, Rudraprayag, Uttarakhand-246171
41 |Hotel Sachin International ORANGE |Khasra 214, 15, 16, 17 and 18 Village- Sumerpur Rudraprayag
42 [HOTEL SHRI HARI GREEN _ |VILLAGE SHERSI PHATA RUDRAPRAYAG
43 |Hotel Vijayraa) GREEN  |Khasra No. 624, 625, 630, Village Raitoli Punad, Tehsil Rudraprayag, District Rudcaprayag Rudraprayag
44 |KAILASHPATI RESORT GREEN  [knhaars No. 23-30, village Kongarh, Trivuginarayan, P.OSonprayag. Tehsil Ukhimath, Distt. Rudraptayag Rudiaprayay
45 |KAMLESH HOTEL GREEN  |VILLAGE MAWANA POST OFFICE GHOLTIR RUDRAPRAYAG UK 246171
46 _|M/s Shri Tritham Residency GREEN _ |Village-Gwita Vyung, Kedarnath Road Tehsil-Ukhimath, Guptkashi Distt- Rudraprayag
g 47 |M/s Vidisha Palace (Lodge) GREEN _ |Village
i 48 |MONAL RESORT ORANGE |TILANI, RUDRAPRAYAG MARG, TILANI POST SUMERPUR Uttarakhand, 246171 Rudraprayag
i 49 |Monika Hotel and Restaurant GREEN __ [Khata No. 34, Khasra No. 38, Syalsour, Chandrapuri, Ukhimath, Distt. Rudraprayag Rudraprayag|
! 50 |NAMASTE UKHIMATH Hmnmgsrmm GREEN  [knata SAMKHTA 38 KHASAA MO 1178:1129 RAKHBA 0 0230 HECTARE, UKHIMATH, AUDRAPRAYAG, UTTARKHAND. 146464
i 51 |Nanda Resorts ORANGE _[Khasra No 2029 to 2032, Village- Badasu, Near Guptkashi Tehsil Ukhimath District- Rudrapryag
i 52 |SAMARAT RESORT ORANGE _|BADRINATH ROAD KHANKHRA NAUGAON Rudraprayag i
53_[SHANGRILA RESORT ] i oamse Khasra No 251 Ma 253 Ma- village Raintoll PUNAD Tehsil Rudraprayag District Rudrapras g Rudra
54 |SHERSI HEIGHTS RESORT GREEN _ |VILLAGE SHERSI PO BADASU DISTT RUDRAFRAYAG UTTARAKHAND
55 |Shivalik Valley Resort 2 ORANGE _[xhasra NO. 381, 383, 388, 389, 396, 397, .\9&, Vill-Kodhgarh, Sitapur, ‘I'M' khi ""M o
56 Mwamﬁmmlnn ORANGE mmuo 367, 368, 369, Village- Kungarh, Sitapur Ph
57 |Shivaylon - ORANGE _|VILL-KHADIYA, P.O.- PHATA, DISTRICT- RUDRAPRAYAG, urmmmo -. j
_S8 [SHUBHAM LGDGEAND&ASERA . GREEN |01 GUPTKASHI MAIN MARKET POST OFFICE GUPTKASHI RUDMEN\\'AG U'ﬁw 246439 -
TSR ST GREEN nusni"ﬁ'u VILLP.0. NARAYANKOTI UKHIMATH RUDRAPRAYAG Rudrap ey '
60 [SURYA XUNJ RESORT : __GREEN mm G AT ARAHEOT et 40
62 |THE PINES MOUNT VIEW ARAK
|63 |The Turiya Heli Resort
64 |TULIPRESORT
65 |UMA PALACE
s | -‘g vsmuummumsrwnse
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File No. PCB-2400?/V2022-33€)&9’1’CB (Computer No. 8720)

UTTARAKHAND POLLUTION CONTROL BOARD — TGS W oz A
Gaura devl Paryavaran Bhawan e R N
46-B, SIDCUL, IT Park, Sahashtradhara Road > "'""“"l
DEHRADUN (Uttarakhand) “‘. 454, ﬁmﬂ. U, TEEEN VS,
\sr (orrrave)
CENTRAL I.ABORATORY
nalysis Report of Sewage Treatment Plants (STP's) for the Month of November
g - TR — Sampling Polint
0. | Name of the Sewage Treatmen
Plant (With Capacity ) Inlet of STP Outlet of STP
pH | BoD | 1ss | pH | BoD | 78§ | Fecal Coliform
umn MLD STP Near Temple at As the area around the STP comes under Master Plan so the demolition of
1 structure work around the STP was In progress and the STP was non-operation
(Oplﬂtad by: Uttarakhand Jal due to the same reason. (Date of inspection: -07-11-2023),
0.26 MLD STP Near Bamni Gaon, .
2 | Badrinath. 6.60 160 165 7.33 9.6 13 220
(Operated by: Uttarakhand Jal
Sansthan) =
1.0 MLD STP Near Suspension
3 Bridge, Badrinath. B.72 170 173 7.60 8.2 1 150
(Operated by: Uttarakhand Jal
Sansthan)
2.70 MLD STP at Mmri
4 Joshimath. 7.21 110 113 7.38 B.4 10 120
(Operated by: Uttarakhand Peyjal
NI
1.080 MLD STP at Pokhri, STP found Non-Operational at the time of Inspection as no effluent was
& Joshimath. reaching to the plant. (Date of Inspecticn: 06-11-2023).
(Operated by: Uttarakhand Jal
Sansthan)
0.760 MLD STP Near Alaknanda STP was found closed and non-operational at the time of visit. (Date of
6 Ghat, Chamoli. Inspection: 16-11-2023),
(Operated by: Uttarakhand Jal '
Sansthan)
0.050 MLD STP Near old STP was found closed and non-operational at the time of visit. (Date of
7 Suspension Bridge ,Chamali. inspection; 16-11-2023),
(Operated by: Uttarakhand Jal
Sansthan) i
1.190 MLD STP at Vivekanand X
8 Colony, Gopashwar. | 6.88 165 163 7.28 8.8 10 [ 130
(Operated by: Uttarakhand Jal
Sansthan)
1.120 MLD STP al Baitami,
9 Gopeshwar. 6.70 150 148 7.04 8.2 11 170
(Operated by: Uttarakhand Jal
Sansthan)
1.25 MLD STP at Pokhri Band,
10 | Gopeshwar. 6.88 185 162 7.26 8.8 10 350
(Operated by: Uttarakhand Jal
Sansthan)
0.050 MLD STP at Sangam Road, | STP was found closed and non-opera!lonal at the time of visit. (Date of
i1 | Nandprayag. . Inspection: 17-11-2023).
{Operated by: Uttarakhand Jal
Sansthan)
- 0.100 MLD STP at Forest Office, 6.80 130 128 | 717 84 T 08 | 120
12 | Nandprayag | STP found operational but due to overflow untreated effiuent was partially
(Operated by: Uttarakhand Jal d Ints Nandak! o
Sansthan) dischare N ni River. (Date of inspection: 17-11-2023).
0.050 MLD STP Near Police
13 | Chowki, Karanprayag. 7.02 126 122 7.30 a8 09 220
{Operated by: Uﬂarakhand Jal
Sansthan)
0.100 MLD STP Near Purana Pull,
14 | Karanprayag. 6.70 160 164 7.14 9.2 11 170
(Operated by: Uttarakhand Peyjal -
Nigam)
P =4 P
UNIOR LAB ASSISTANT, DEPT-PCB on 15/12/2023 10:47 am
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T &8 wafeor wa

2. T, WEEE W,
(Scrave)

S.No.

Name of the Sewage Treatment
Plant (With Capacity )

Sampling Polnt

Inlet of STP

Outlet of STP

PH BOD

TSS

pH

BOD

TSS Fecal Coliform

15

0.100 MLD STP at Ward no, 143,
Karanp

ag.
(Operated by: Uttarakhand Peyjal
Nigam

7.06 140

137

741

84

08 140

16

0.050 MLD STP at Subhash Nagar,
Karanprayag.

(Operated by: Uttarakhand Jal
Sansthan

17

8.86 135

133

7.23

8.0

08 130

g.gsn MLD STP Near Naya Pull,

ra -

(Operated by: Uttarakhand Peyjal
Nigam)

€.39 150

148

7.04

8.2

10 130

18

0.075 MLD STP Near Anoop Negi
School, Rudraprayag. -
(Operated by: Uttarakhand Jal
Sansthan)

STP is not in operation due to Damage of STP.

19

0.100 MLD STP, Near Rudra
Complex, Rudraprayag.

(Operated by: Uttarakhand Peyjal
Nigam

6.76 135

132

718

B84

08 220

0.075 MLD STP, Near Bus Stand,
Rudraprayag.

(Operated by: Uttarakhand Peyjal
Nigam

7.02 125

123

7.46

88

10 130

21

0.100MLD STP, Near SBI & Maszid,
Rudraprayag.

(Operated by: Uttarakhand Peyjal
N

631 | 140

136

7.18

8.2

i0 220

0.125 MLD STP, Near Steel Bridge
& Syndicate Bank, Rudraprayag.
(Operated by: Uttarakhand Jal
Sansthan) - i

7.01 130

128

732

B.8

210

"

23

0.050 MLD STP at Beleni Road,
Near Steel Bridge, Rudraprayag.
(Operated by: Uttarakhand Peyjal
Nigam)

6.73 145

147

7.49

9.2

10 220

24

3.5 MLD STP at Nursary Road,

(Operatod by: Uttarakhand Peyjal
Nigam

6.98 210

213

7.48

8.4

25

1.0 MLD STP, Near ITl, Srinagar,
(Operated by: Uttarakhand Jal
Sansthan)

638 | 180

184

7.20

9.6

12 170

0.075 MLD STP Near Junior High
Schoal, Srikot, Srinagar.
(Operated by: Uttarakhand Peyjal

7.23 105

102

V.57

8.0

08 170

STP was operational but

discharging into Alaknanda River. (Date of Inspection; 18-11.2023),

due to

overflow u

ntreated effluent was found

27

Nigam)

0.050 MLD STP Near Tauliya Nala,

Srikot, Srinagar.
(Operated by: Uttarakhand Peyjal

7.04 110

108

7.43

8.4

08 130

Nigam

28

0.050 MLD STP, Near BRO Bridge,

Kirtinagar.
(Operated by: Uttarakhand Jal

6.32 155

158

STP found Non.Operational due to electricity |
Issue. (Date of Inspection: 18-11-2023).

Sansthan

0.010 MLD STP, Near Temple,

Kirtinagar.
{Operated by: Uttarakhand Jal

Sansthan

o
TrererreaTT

150
3

6.59

154

7.04

8.8

10 540

o=l :
_-/AN'I‘-FC&W [AB AGSISTANT, DEPT-PCB on 15/12/2023 10:47 am



File No. PCB—2400?/1/20223@39‘3°;_.(_CAo‘mp.udter.No. 8720) @

UTTARAKHAND POLLUTION CONTROL BOARD e TS W f
Gaura devi Paryavaran Bhawan i ﬁ e m‘}g

46-8, SIDCUL, IT Park, Sahash s
i i VN 4 g v

CENTRAL LABORATORY

: . ; Sampling Point
- §.No. | Name of the Sewage Treatment Inist of STP Outlet of STP

Plant (With Capacity )
pH | BOD | TSS pH BOD 7SS Fecal Coliform

0.075 MLD STP at Devprayag.

30 %p:::}hd by: Uttarakhand Peyjal 6.70 170 168 7.26 9.2 10 140

0.150 MLD STP at Devprayag.

31 gpertted by: Uttarakhand Peyjal | 686 | 180 176 | 7.0 8.8 09
am

1.4 MLD STP at Pauri Road,

170

Devprayag. 7.30 160 156 7.85 92 - 10 140
(Operated by: Uttarakhand Jal

Sansthan)

5,0 MLD STP at Bhagirathi Puram, '
33 | Tehn. ; 6.83 170 173 7.46 8.8 10 170
(Operated by: Uttarakhand Jal
Sansthan)
2.0 MLD STP at Gyansu, Ultarkashi.
34 (Operated by: Uttarakhand Jal 6.72 220 224 7.1 10.0 13 920
Sansthan) :

1.0 MLD STP at Gangotri, Distt- .
35 | Uttarkashi. 6.78 145 148 7.35 88 11 920
(Operated by: Uttarakhand Jal
Sansthan)

~| 3.5 MLD STP at Tapovan, Rishikesh. B
36 (Operated by: Uttarakhand Jal 6.85 200 205 749 92 12 220
Sansthan)
3.0 MLD STP at Swargashram, j

KT Rishikesh. 6.85 210 214 747 10.0 13 170
(Operated by: Uttarakhand Jal
Sansthan) '
26 MLD STP at Lakkarghal, ¥
38 | Rishikesh, (Operated by: 7.10 170 168 7.42 9.2 10 130
Uttarakhand Peyjal Nigam) i

5.0 MLD STP at Chorpani, Rishikesh.
30 (Operated by: Uttarakhand Peyjal 7.03 180 178 7.44 986 10 o4
Nigam)

7.5 MLD STP at Chandreshwar
40 | Nagar, Rishikesh. 7.30 155 153 7.61 88 09 a4
(Operated by: Uttarakhand Peyjal
Nigam)

20 MLD STP at Motharawala-,
Dehradun. .7.32 | ‘160 164 7.68 9.6 13 94
(Operated by: Uttarakhand Jal
Sansthan)
. 20 MLD STP al Motharawala-ll, ]

Dehradun. (Operated by: F32 155 158 7.36 8.2 11 350
Uttarakhand Jal Sansthan

= 68 MLD STP al Kargi, Dehradun.
43 | (Operated by: Uttarakhand Jal 7.27 170 174 7.88
Sansthan
0.42 MLD STP at Viijay Colony,
44 | Dehradun. (Operated by: 7.32
Uttarakhand Jal Sansthan)

41

9.2 12 140

165 167 7.75 8.8 09 110

0.71 MLD STP Salawala, Dehradun.
45 | (Operated by: Uttarakhand Jal 7.40 170 168 7.58 8.4 09 170

Sansthan)

5.0 MLD STP at Indira Nagar,
46 | Dehradun. (Operated by: 7.33 1604 | 164 7.68 8.8 11 170

Genefated frony UttarakanddabSansthan : ' :
= 1 nik MUNIoR. Lag Ai?'S‘T.ETF'PCB-PB. {UNIGR LAB| ASSISTANT| DEPT-PCB of 15/12/2023 1447 am
Vi Rt Lf 7 x5
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/] 6%FakakuanD PoLLUTION conTROL BOARD

Gaura devi Paryavaran Bhawan

DEHRADUN (Uttarakhand)

46-B, SIDCUL, IT Park, Sahashtradhara Road

CENTRAL LABORATORY

S.No.

Name of the Sewage Treatment
Plant (With Capacity )

Sampling Point

Inlet of STP

Qutlet of STP

pH

BOD

TSS

pH

BOD

T8S

Fecal Coliform

47

1.0 MLD STP at Jakhan, Dehradun,
(Operated by: Uttarakhand Jal
Sansthan

7.24

:!45

148

7687

8.8

10

110

27 MLD STP at Jagjeetpur, Haridwar.
(Operated by: Uttarakhand Jal
Sansthan)

6.74

260

248

7.38

9.2

10

63

49

18 MLD STP at Jagjeetpur, Haridwar,
(Operated by: Uttarakhand Jal

73

240

220

7.74

8.0

09

70

Sansthan)

68 MLD STP at Jagjeetpur, Haridwar.
(Operated by: Uttarakhand Payjal
Nigam)

6.82

150

180

7.29

8.0

10

58

51

18 MLD STP af Sarai, Haridwar,
(Operated by: Uttarakhand Jal

6.88

220

200

7.64 .

9.2

10

70

Sansthan)
14 MLD STP at Sarai, Haridwar.

(Operated by: Uttarakhand Peyjal

6.78

7.81

0.6

09

94

Nigam)

33 MLD STP at Saliyar, Roorkee,
Haridwar. (Operated by:
Uttarakhand Jal Sansthan)

7.39

180

210

7.68

12,0

16

280

1.3 MLD STP at Landour (S),
Mussoorie. .
(Operated by: Uttarakhand Jal

6.55

165

163

7.05

9.6

10

350

Sansthan)
3.12 MLD STP at Bhatta fall,
Mussoorie.

(Operated by: Uttarakhand Jal
Sansthan) _

6.44

145

143

7.55

8.2

170

3

0.8 MLD STP at Landour (N),

Mussoorie. !
(Operated by: Uttarakhand Jal

Sansthan)

741

165

162

817

9.2

10

110

| Sansthan) _____

1.2 MLD STP at Happy Valley,

Mussoorie.
(Operated by: Uttarakhand Jal

7.04

176

178

FiT

10.0

12

0.9 MLD STP at Kurli Bazaar,

Mussoorie.
(Operated by: Uttarakhand Jal

6.66

190

192

7.89

82

11

130

Sansthan

2.0 MLD STP Bakh, Almora, Distt-
Almora. (Operated by: Uttarakhand
Jal Sansthan)

6.81

248

302

7.86

24.0

30

0.45 MLD STP at Hari Nagar, Distt-
Nainital,
(Operated by: Uttarakhand Jal

8.58

340

7.30

140

18

150

61

Sansthan)
0.80 MLD STP at Krishnapur, Distt-
Nainltal.

(Operated by: Uttarakhand Jal
Sansthan

6.93

220

274

7.61

20.0

24

1.25 MLD STP at Bheemtal, Distt-
Nainltal, (Operated by: Uttarakhand
Jal Sansthan)

6.75

340

412

7.22

28.0

35

170 -

1.25MLD STP at Nirada, Disti-
Pithoragarh, Operated by:

Lol

Uttarakhand Peyjal Nlaam)
from eOffice by Pramod Bhandari, JUNIOR

7.10

275 L

ANT-|

340

7.60

AB ASSISTAN

16.0

19

P n_15/12/2

120
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~ UTTARAKHAND POLLUTION CONTROL BOARD :

<f Gaura devi Paryavaran Bhawan T i
46-8, SIDCUL, IT Park, Sahashtradhara Road W i 3 wafawt w
DEHRADUN {Uttarakhand) Y ‘} 16-4), Rregearddl. v, weem U,
R\ | /g A (G
T
CENTRAL LABORATORY
sl Sampling Point
Plant (\‘ll“ﬁ:gapnclt.y} - Inlet of STP Outlet of STP
e pH BOD TSS pH BOD TSS Fecal Celiform
5,0 MLD STP StAhdloﬂ. Distt- e e ; . —
64 . (Operated by: 7.28 228 284 7.37 12.0 »
m Peyjal Nigam) .
1.5 MLD STP at Puchdi, Ramnagar,
65 Nainital. 7.30 180 222 7.58 9.0 10 84
{Operated by: Uttarakhand Jal
Sansthan .
7.0 MLD STP Transpart Nagar,
66 Ramnagar, Distt-Nainital. 747 240 308 2 6.0 08 84
{Operated by: Uttarakhand Jal
| Sansthan agar st
3 N r, Distt- : i
87 gw A . 6.95 205 254 7.29 26.0 3z 210
(Operated by: Uttarakhand Jal
S Trndra Nagar, Halawani
' 1 , Ha vani
68 glasﬂ— anﬁ ; ol 662 | 360 436 7.68 28.0 36 as0
(Operated by: Uttarakhand Peyjal
i sl O [
69 :‘0 l:lll.‘D STP Rusl Pond , District- New Sewage Treatment Plant (STP) of 17.56 MLD capacity is under
Nainital. - construction. ,
Sewage Treatment final effluent standards (As Notified by MoEF&CC). | 6.5:9.0 30 <100 <1000
Note: All values are in mgll except pH, Focal coliform (MPN Per 100 mi).
ik ‘ @
bl
&ﬁm as|i™ . {Pradeep Chauhan) ( Amit Pokhriyal]
(.Ir. uhmﬂ“ Lab Assistant . Environment Engineer

_ 6
Generated from eOffice by Pramod Bhandari, JUNIOR LAB ASSISTANT-PCB-PE, JUNIOR LAB ASSISTANT, DEPT-

PCB on 15/12/2023 10:47 am
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Gauradevi Paryavaran Bhawan ———

1/49986/2023

Thed vl v

UTTARAKHAND POLLUTION CONTROL BOARD "9 ey gawwr Ry

46-B, SIDCUL. IT Park, Sahashtradhars Road, DEHRADUN (Uttarakhand) @gf 6t R ol Ao )

of Rivers and Lakes November 2023

Sarface Water Quality Ch
[ # | | Drstpmatrat Bt mse
: u (DALY Waker
wescfveeel 3 | 8 L (el J 0BT 0] 8 e e |e|B 1T 0 F1E131 30
z = = -
Clear 10'c 744 20 31 |116] 30 24 0] &4 |28 | LD 4.9 <l8 <18 |<rglo03| ool | 1334|007 |00a| 15| 13 |06 A
Chear e .70 &9 103 | 1LD| 40 89 |6l| 23 |65| 10| €0 <18 | <i8 {<1.8| 007 008 | 1533 o008 | 05| 25 | 20 fo1 A
Clesr w'c 1.56 53 81 j114] 30 i 5B 1 [ 5T| 10| 40 <i¥ <i8 |<18loo0s| 00 | 1542 |01 |0l8| 20 | LT |QI0 A
Clear 14°C e r &7 102 J1lo| 30 7 1) 20 |6 | 1o 4.0 <13 | <15 |<1.B| 06| 0.04 | 1432 009 [QIS) 21 | 23 |0 A
Clear 13°C 8.05 45 69 |106] 40 3 39| 14|50 10 4.0 atk 17 |<18|009| 005 | 1342 |09 |0.06] 24 | 27 [ O14 A
Clear 1*%c 792 35 2 |jog| 30 64 46| I8 [ 58} 10 4.0 40 <18 |<l8|0DS| 0.03 {1382 010|013 2.0 | 1.8 1001 A
Clesr 1< 785 Lo 92 |108] 4.0 7% |60| 16 |56 10 4.0 <i.§ <lf [<18j008| 003 | 1315|013 (040} 1.8 | 15 | 009 A
Clear B 812 9 106 | 92| 50 95 17| 22 19110 ]| 40 2 26 |<t8]005] 002 | 1423 |o11|005] 24| 22 |01 A
Clear 12°C 802 67 103 | 106 4.0 83 701 18 | TR Lo 4.0 45 20 |<18|003] 002 | 1472 |00 015 22 | 20 | 010 A
’ |21 F 1012 » % : |3 H | Desitanics Best noe
S.Ma. |ume of the Mositoring Poiat Coiwer | Odome  [Weather Temperaturs | & ’ g |88 5 3 § g gk L E e i i 1 3 i i 2| oanwe
< g £ 2 Cualicy Clas
yo {River Mandakini BAC River Coloudsss| Odaurless | Clear | 147%¢ {769 44 | 68 108 30 | 356 |48] 08 |51} 10| 40 | <18 | <18 |<12}o97] 002 | 234 |009]045] 30 | 27 {ou7 A
mll
1 llivaa{l:ﬂ:l:-“ﬁm Turbid | Odoiddess | Clear | 15°C |#is| 76 | 115 f106) 40 | 91 |75 16 |20 ) 10| 40 | <18 | <12 |<18|009| 003 | 2342 fot1 |01 ]| 24 | 21 {on A
f R e R | Tutia | Odouless | Ciesr [ wec 796 &1 | o4 fios| 30 | 8 |%0) 7| 10| 40 | <ia | a3 |<ts|oos| 003 | 2601 foiz]onz| 26 | 23 Jon A
G mmmxw]mﬂm Odourlcss | Clear | 13%¢ [258| 28 [ ss {nz| 20 | 2 (42| 10 |48 |10 ] 40 | an | <% {<it]oor] oo | 232 [outfon| 28 | 24 [oar A
District- Uttarkashi
i ] 'i‘ a a - L L] o |Dosignatod Best use
SN [Neme of the Maniioring Pelat Colowr | Odour [Weather|Tomperswre| % | B | 8 [ 8 E ; i Rt - R 1. 3 5| oo e
- ! . Quality Class
[ 14 [River Baagindki /S &t Utickashi | Colourless | Odourless | Cleer | 18°C [72] 52 [ 30 [104] 40 | 39 fus]| 13 49 ] 10 ] 40 | 2 | 26 J<isfoos] oo | s2¢|oaous| 3630 om0 A
|15 [River Yamouma mt Burkor | Cotowsters | Oourtess | clear | 155C [795] 65 | 9 [104] 30 | s6 [49] 07 [s0] 10| 40 | <t | cus [crsfcos] o0s [ 2001 Jouifous| 24 [ 210 A
!;m«-mndcam
l ] : Desigusted Best-
. : -
SiNo. |Name of the Monitering Poiat Coiow | Odowr |Westher|Tamperswre| 5 | £ | B [ R 3 g ! }l g g 5 E| B |e Z g 1 ! i 5 | ostiwes
Z ] 14 Quality Class.
! 16 Igm!.m““g i ’ Turbid 'Odomim Clear | 16°C [784] 79"| 120 |106| 40 | 92 |76 16 [80] 10] 40 | <5 | <tz [<12]007| 003 | 1643 fout]ona| 30 27 [om A
4
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T Pkt Z ‘i | Desigmated Best
: . P Odomr | Wenther o . 3 Waater
(/49587 TOTT™ e RN E RN A I R R IR DR AR AR AR AR ==
y . . Iy “I ’ L
17 1 ek Clewr | Odourtess | Clewr | 13c |77s| 40 | 62 |102] 30 | 47 |22| o9 | 44| 10| 40 | <in | <12 |<is|oos| 0oz | 1660 |oosfomf 24 | 3. Jo22 A
River Alaknande A'C River i
1% |Bhagirathi (River Gangs D/S) =t Turbid lm clear | w5oc |7sel e | 92 |ioa] a0 | 67 54| 13 |&a] 0| 40 | as | ar |<asfoos| aos | 1374|008 on| 32| 29 1017 A
19 | Tehri lake at Kot colanv, Te Colourless | Odourless | Clear n=c 305| 45 62 |sa| S0 53 [43] 10 |40 10| 40 47 %0 |<i1s|no07] oo | 2585 josfoz2] 28] 25 j0i7 A
i z | = g LEEratl | Dt st wae
SNe. [ Name of the Mouitoring e " Cobmer Odowr | Weather | Tompernture 18 -E : g g . 2 i A 215 | owvee
. s 2 lgle ; i § jlg|8 e i 3 Y113 me
30 {ROSCORRATHN Pe Colowrtess| Odouricas | Clewr | t6c 7981 69 | wos{io2| 40 | 73 [se] 15 |69 | 10| 40 | 26 | 22 |<sloos| oos | 5532 ]| 0ts]030] 32 | 30 |0.l6
7 |River Gunga near Vishaphit Colowy, | ¢ opourtens | Odourtess | Clear | 17C |779| w1 [ |o8| 60 | 3 |es| s |as| 10| 40| 45 | 40 |<igj00s) oo | 023 |02) 2] 33 | 32 | 047 A
2 ”‘“G""“:"c; River Song RVer | cotourtens | Odourtess | Glear | 16c [7s| 13 [ws{me| 70 | o [on] 15 iz 3| s0 | ™ | 49 |4s]er] 003 | 963 )0unoz0] 60 | 45 j024
Ganga AT River Song (River
23 |Ganga D/S) Near Birla gucst house, | Coloariess | Odoutiess | Clear | 15°C | 732 116 | 12|90 60 | 103 fas| 1 {90 12| 50 | 94 | 70 |<isjoos| oos | 6840023 |021| 62 | 4% | 027 B
Dehradun
20 |Rives Susva DS 6 Maturwais, Tubid | MotSpecific| Clear | 16%C [215| 355 [ 535 | 24| 360 | 325 [269] 59 [308| 2w0| 900 |2wu1c?| 17e10%{ 520 | 022 006 | 12542} 013 020 | 362 | 78 0wz E
5y el SenmALS stDialin, Turbid |NotSpecific] Clear | ‘trec | 738| 293 | wa1 [ S| 200 | 2n |231] 40 [2s1] 28 | w0 | 3% | 220 | 116| 020| 00w |125.41f 020} 023] 374 | 29 {059 B
River Soog IS before conflucnce in
36 o River Counga Newr Nepali Fars, | Coloeetess| Odowatess | Clear | 15°C [ 7.72] 1o 20230 | 70 | 120 [ao2) w8 |durf ne | 50 | wo | 70 |4s|oos) oo | 5263 fousfozs|1s9| 37 o3 B
Riskikesh
27 River Yamune DS af Vilash Nagar, | oo o) Guaurdess | Clear N |783| 90 | 136]|96| 60 99 |24| 15 |89 ] 11| 40 74 70 |61 |oni| oos | 4042 [016|020] 47 | 35 |az20 B
clew | 200c |sa0| s8 | 82 |os| so | 71 |et| w0 les| o] wo | 70 | a5 |as|oor| ooe ! 3549 |or0f0as] 43 | 30 loz2 B
Glar | 20 |so8| &2 | 9 f100) 60 | 7 |es| 2 |70|10) 40 | o4 | & |cu|ooa| 00s [2m41 01s]02s] 46| 33 fozs B
Clexx 20 |&11] 80 | 122|104] S6- | B | 73| 12 | 82| 10 | 40 | <t& | <18 |<1B|0o0s| 0o3 | 2540 (004 ]| 020| 3.0 | 26 {o1s A
Giear | 70°C_|836] 77 |1 |w2] 70 | 5% |wa| 14 [ | 10| a0 | 48 | &1 |44]005] 665 | 35 |07z a31] 35 30 o1 A
Clear 20 | 836 75 | 114|100 50 88 |T2) 16 |70} 10| 40 47 34 |<18|009| 003 | 4863 |08 | 020| 40 | 29 jous A
3 Tives Toe ot Selagus Debradon | Colomiess | Odowrless | Cicar | 30°C | 753 706 | 311 | 66| 120 | 397 || o |250] 27 | 110 | 3% | 150 | 7 |0.6] 661 | 11608 018|055 | 13 ] 32 |0z B
Colourless | Odourtess | Clear | 116 772 181 [ 2ma [e2| w0 | 192 [1sa] 38 Juze]| w1 ] 40 | 9« | %0 | 4olois] oos 1s042|0as]| 02 ) snal 29 foss B
Colowrdess| Odowtess | Cler | 13°¢ | 701| 222 | 330 | 68| 120 | 252 |2os| 47 |o7) 15| 50 | 550 | 290 | 72 | 0as| 003 [10513)019] 020) 143 24 Jo3s B
Turbid |NotSpecifie| Clear | 15°C 731 290 | 436 | 16| 370 | 305 |235| 70 |272| 320 1200 | 23067 | 1as1c?| 540 | 025 | 008 | 10272 | 019 031 [ 304) 90 |08 E
Turbfd | Not Specific| Clesr 696 | 293 | 441 | D8 | 470 | 311 |251] 60 |299| 540 | 170.0 | 35x10%| 17x107| 920 | 023 | 0.10 [ 134.79| 0.17| 025 | 473 | 1639 | 116 E
Turbid |NotSpecific] Clear | 15°%C |61 | 310 | 467 | 12| 360 | 365 |293| 72 | 922 500 1600 | yax1c?| 11x107] 500 ] 098] 015 | 1a32s] 013 ] 029 ] 4sm ] 197] 10e E
Turbid | Not Specific| Clear | 13°C | 7.06| 318 | 479 | 1.6 | 340 | 352 |289) 63 |298] 30.0 | 1100 | 22«10° | 17:10°| 340 | 0.47| 018 | 10963 | 017|030 | 21.5] 75 o0 E
Colourless| Odourdess | Clese | 20 797 75 | 13 {oz| s0 | & |s1| 12 |ss| 10] a0 | a0 | < |<ie]ozs| 00r | 3596 | oosloml 22| 30 forr A

fio
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Y 3 = =
S L et e e AL e T T R T e e
i 5 b e
ot Eiwﬂnpumulsuihﬁ
Rishikul Bridge, Haridwar
@ River Ganga ot Her Ki Pouri, MuuMMhmMWMNMW
Haridwar
River Gangs near Bishanpur Kondi |, 3
43 iy Turbid I Odourless I C!url 2.6C [7.6'3[ 178 Imlu] a0 I 92 ]n] U [m‘ 16 I 9.0 i I I » l |2Jn_12‘ n,ul;o_:;lo,u]o.ssl LT3 ‘ !.9]0,39] B
“ River Ganga Canal st Lal Ta Rao
T - i Canal was closed due to cleaning purpste before Diwali Featival,
Cear | 2°C |748| 177 |28 | 81| 70 | & |59| 25 [ o] 1] 50 | 100 ] 7 17 | 047 026 | 3064 | 047 055 | 100| 62 | 047 B
Qear | 247°C 751 119 |21 |79) 90 | o2 |s1| 37 [s7] vs | 100 ] 0 | 7 | 1s 0.39| 0.14 | 3256 {0359 | 049 90 | &1 |04z B
Canal was closed due to deaning purpose before Diwali Festival,
Clear | 258°C 792 207 | 324 | 54 | 100 | 221 |161) 60 [261] 16| 80 | 120 [ 54 1 |0.68| 026 | 3847 | 052|068 200 140} cse B
Clewr | 243°C |795| 10 |27 (79 ) 80 | 96 | 53| & |u2| 16| 90 | 10| 70 | 1a 041 0.2 | 2978 | 055 | 039 22 | s4 |03 B
: = = = £ Desigmeted Best uee
el e e e 3 L e e [« [ T[T T TTET [T P
2 = 4 = Ornality Clecm
Clear | 16°C [7.74| 66 | 100 (104] 30 | 71 (56| 15 | 65| 1o | 40 | 2 21 1<18[007) 003 | 3789 |018| 022| 36 | 32 | ous A
Clew | 17°C 17900 75 | s [100] 40 | 78 Jeo| 18 |7 | 10| a0 | 40 | 34 |<rsl ces 002 | 48.96 (0.15{ 0.20] 35 | 36 | 0,19 A
Clae | 15°C_17.29] 35 60 f104] 30 | 45 J36] 07 [ | o | 40 | & | 55 150750 003 | 2240 [0.17] 0.17| 34 | 2% Jo=2 A
Clear | 16°C J736] 43 | 65 [102] 40 | 48 [40] o8 [ 0| 10| 40 | 48 | 4o 45]003] 001 [ 2078 J0.9[0.13] 36 | 26 1023 A
—’ & f ! % 8 % 3 % g | 4 Diniguaced Best nee.
Weter [Temprsare| 5 | B | B R | 5 E S 4 e ;. 3 i 2 | 080 War
& | |@ = E é £ - Quility Clase
Cewr | 1€ 17711 05 [ 40| se] 150] 256 [138] 120 [206] 16 | 50 | % | % |2l ani 002 | 45.72 [ 0.15| 0.30] 9.7 | 3.6 | 626 B
Cear | 15°C | 729] 140 | 200 | 84| 170 | 198 f104) ¢ l1se| 20 f 60 [ wo | 7 |es|ons 003 | 3041 (oasfok]| 69| 33 [om )
Clear | 17°C 17.83] 163 | 250 [ 82| 210 | 230 |126] 6s [176] 22 | &0 | w0 | 110 |55 o0 002 | 2845 J013j023] 43| 3.1 j 012 8
Clear 2C 17364 97 | 1s0]50] 1501 182 98] 8A |148] 12 ] %0 | 140 | o4 [ iolo07] o5 3676 [ 013|019 | 31 | 16 | 010 B
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Compliance Report as per the Order dated

“November 24, 2023"

Important pojnt .
%- MLD stands for “Minimun Liquid Discharge.”
- STP Stands for “Sewage Treatment Plant.”
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S. | Directions from the Hon 'ble Tribunal | INPUTS REQURIED | Answer
No.
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waste in towns/cities en: B b W
where there is no STP o |
or no mechanism is
described in the
affidavit
3 | Construction |(a)Total per day|What is per day |F®m s=ramrta St
and gDEI‘l:;;lgO?Vitgfn ?hg; generation of C & D | 987 @A Wb (e 0.01
Demolition district waste ? T wiveE) W v W0

e seafia g # ) e
gl Swafdld W uue
€ 9 W SEETEal §R]
WY e /SuEnr e
J T # |

waste

e

(¥ Scanned with OKEN Scanner



(b) The detail
established for the
treatment of ¢ & D
Waste including
the existing
capacity and
capacity utilization

mﬁosed action plan

?

TE A WM s A e |
? farer 8g B o6
T T AR T b
TR

(¥ scanned with OKEN Scanner



Vg0, AuNEXORE-LO @. ;
wWwls Frio S8ARER w st vmmm— g
am% W fawr wa, wYe, J, SawanT | e
PHONE :- 9411183004 EMAIL IDdprorudraprayag@gmail.com
Har H,
SUIH HRETD,
g9 THIT SEUYNT |
TAFH—7 L §7 90-7 / FE—N03Mg0Te0—-200 / 202324, fa15—29, ST 2024
fwa— A0 BRT wifdvever 7 fReeh g1 Nosngovsio Ho—200 it 2014 THOHO

Age T IR 3ife gfear § A W A @ amaer @ wwe ¥

HBIedy,

Uy fvas frenfer) welew wewart & srfaw w3 W — 1592 /
feTid—20, SFaRl, 2024 # A ¥ WS BRG WlRER TF Reh gNr fosmE0Ts0
?:fo—zoom‘fwzomwoﬁoﬁwwqﬁmm‘ﬁsgﬁemﬁﬁﬁ@ﬁé&ﬁ%wﬁ
TR favg R afara gEer smue Sucrer e @ iy Ry T #

3T SFRIT B9 F e FuiRa wrer w e ger 2
Compliance Report as per the Order dated “November 24,2023"

Imporrtant Point:
STP stands for “ Sewage Treatment Plant”
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¥ fd ™ fadal @

["$.N. | Directions from the Hon’ble Tribunal Complied INPUTS REQUIRED mﬁmﬁm
B Industrial | It has been informed that Compliance Is How much is the Nil
Effluent there Is only mini industrial | mentiones inthe | waste generation ?
dischage | estate in the district, in left column. What Type of | Mico  Sector
which 8 units ar currently industries ? industries which
function, which do not e Bakery,
discharge their Furniture, Food |
treated/untreated effluents ploss frdit |
int the Ganga and its Peocatsing |
tributaties. Prin%
Do they have No
treatment plants ?
Where does Nil
effluents go if not
in Ganga ? '

(a) Number of
industrail unit
discharging their
effluent
treated/untreated
in river Ganga and
its tributaries and
details of
defaulting
Industrial units,

there is only mini
industrial estate in
the district, in
which 8 units ar
currently function,
which do not
discharge their
treated/untreated
effluents int the
Ganga and its
tributaties.

(b) Total daily
generation of such
industrial  waste

within the district-

Same as above

(c) The manner of
treatment of the
industrial wasate

SO generated.

Same as above

(d) The discharge
effluent  analysis
form the CETP and
ETP  treating the

industrial  waste

_from each outlet.

Same as above
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. 3..Also, hourly data‘is:being:shared -to-Himalayan Ganga Division,

ReNew

RJUPL/DFO-PIL/23-24/263 Date- 15" December 2023
Sh. Abhimanyu

Divisional Forest Officer

Rudraprayag Division

Rudraprayag, Uttarakhand

Subject - Regarding compliance of directions Issued by Hon’ble National Green Tribunal,
New Delhi through PIL no. 200 of 2014 M C Mehta VS Union of India

-~ Ref.- District Magistrate Rudraprayag office letter no 921/33-1/ (2023-2024) Rudraprayagf:

dated 13" December 2023 !

g
i

Dear Sir,

In reference to the above letter regarding compliance of maintenance of ‘e-flow. Our

submission is as—

1. Singoli Bhatwari HEP is maintaining.e-flow as per Gazette notification dated 10" October
Mission for Clean Ganga) (Attached as annexure 1)

2. Himalayan Ganga Division, C

Government of India on daily basis. A summery sheet of inflow , e
e-flow is attached as annexure 3.

Yours sincerely

VP & Plant Head

Ce- District Magistrate Rudraprayag

ew Jal Urja
' : Block-1, Zane 6, Golf Cours

(Formerly known as Re
CiN: UST40TURZ200 EPTC032329,
Phase-V, Gurugram = 122009,Corres
246421 Reglstared Office; 138, Ansal
86670 F+91124 489 6699

pondence Office: Village Beduba

Chambers- |, Bhikaji Cama Place, New Dalhi -110066, www.renaw.com T

A30484c- 17 .-
|

2018 by Ministry of Water Resources, River Development and Ganga Rejuvenation (National -
/'

o i
“ o

~

of

entral'Water Commission, Government of India is monitorirgs—"
e-flow with reference to discharge target communicated by them (Attached as annexure 2)*
o

-

Central Water Commission;”
flow targets and released
i

ReNew Jal Urla Private Limited

Limited and L&T Uttaranchal Hydropower Limited) Ao DLECHY
Ci te Office; ReMNaw.Hub, Commarcial '
il s v garh, P.O Augustmuni, Rudraprayag, Uttaralkhand

+91124 489
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RESOURCES; RIVER DEVELOPMENT AND GANGA REJUVENATION
_(NA’]TONKL.NHSSION FOR CLEAN'GANGA)
ORDER
New Delhi, the 9ihy October, 2018

ered bythe people of this country

5.0.5195(E).—Whereas, the River Ganga.is the-most sacred and deeply rev
twenly six per centof

and the Gaugaﬁv&basinmmelumtxiw:basmmlndm in terms of catchment area, constituting
the country’s land mass and supporting-about half a billion population;
Anid shereas, River Ganga is-unigue.as having special properties, features and impostance, holding reasons’ that are
hydrological, geomorphological, historicil, socio-cultural and economical with significant temporal and spatial flow

yariation;

And whereas, River Ganga has beea given slalus of . National river-and. the ever increasing demand for waler in the
basin for irrigation, domestic, industrial .and other purposes coupled with pollution ingress from different sources
including domestic waste, Industrial waste, into river system [s affecting the health of the said river for long;

And whereas; the Central Govemment:is committed to restore and maintain the wholesomeness of ‘the tivers ensuring
appropriafe énvironment flows and simultaneously preventing the pollution ingress into the said river;

And whereas, it is considéred necessary (o ensure that uninterrupted flows of water are maintained throughout its length
at all times in River Ganga to ensure continuity of flows In the river without altering the seasonal varlations;

And whereas the Central Govemment vide notification 8,0, 3187(B), dated the 7 Octabe, 2016 under the Environment
(Protection) Act, 1986 (29 of 1986) has constituted an authority, namely, the National Mission for Clean Ganga for
‘Rejuvenation, Protection and Management of River Ganga basin for the following purposes, namely:-
@  ftodeterminethe magnitude of ecological flow in the River Ganga and s ributapieCTefrEis be maintained at

different points 'in different areas-at all times with the aim of ensucing witaPunakt

A -

.

i

.
‘fi i
45 4
£
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Iver Clangn and fta tributaries ancl notifylng the same

and take or direct all suelumeasures nevessary to malitalin adequate ccologleal fows: ?

g n?;:in' thre average Row of water at specified points tirough Hydrologleal Observation Stations of the River
Sl

to devise a system for conlinuous monitoring of dow of waler In the River Canga and ft

And whereas the Central Government has decided to determine certain flows In the River Ganga and its

- = X (PanT [1—Sec, 3(i)]
sustainable nejuvenation; protection and managament of R

s Iriliutarica;

tributaries;

Now, therefore, in wxerclss of the powers couferred by sub-section (3) of section 3 of the Environment "

(Protection) Act 1986 and read with sub paragraph (3) of paragraph 39 ard itern(h) of sub-paragraph(2) of &
anagement) Authorities Order, 2016, the "

~+paragraph-41-of the River Ganga (Rejuvenation, Protectlon and M
_ Central Government hereby notifies the following minimum enviconmental flows to be mainfaired at lm:axlcazL

downstream of structures or projects meant for diversion of river flows for purposes like irrigation, hydropow
f

domestic and industrial and other requirements, namely:- if
m originating glaciers and through respective confluerices; £ S e

I Upper Ganga River Basin Streteh starting fro

finally meeling at Devaprayag up (o Haridwar:
4
¢

- (%) Percentage of
Monthly Average Flow
No, RSaaton At observed during each of
. preceding 10-daily period
1 . Dry MNovember to March 20
2 | “Eean October, April and May 25 e
. L]
3 ‘High Flow season TJune to September 30™ Jé{ 7 ¥
: 5
. Bl
#* 306 of monthly flow of High flow season. & -
I Stretch of mainsterm of River Ganga from Haridwar, Uttrakhand: to Unnao, Uttar Pradesh gﬁ_ o
. % e a] < T -.-;-,,.-.-m- Minimum flow releases Minimum flow releases :-_,.“4"
T [T T, jmmediately downstream of immediately downstream of <
e P barrages barrages y
ocation o ¥ ‘.
| S-Do.. Barrage / (In Cumecs) (In Cumecs) e
Non-Monsaon Monsoon
(October to May) (June to September) b= iv
(1) | Bhimgoda 36 57 S
(Haridwar) ;
(2) . | Bijnor 24 48 B
(3) | Narora 24 48
(4) | Kanpur 2 48 FL
Cumes - Cublc Meter per second. ¢
1L The above said ecological flows are subject to the following, namely:-
() the compliance of minimum environmental flow is applicable to all existing, under<construction-and
future projects; ;
%

ental flows, shall

(ii) the existing projects, which currently do not meet the norms of lhese
comply and ensure that the desired environmental flow norms are co

years from the date of Issue of this order;
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Himalayan Ganga Divislon, Haridwar
St f&mies -11.102023
RS S,
m‘ml W«'ﬁ-‘ﬂ. =
T, STRES | "
TR Rt et & i 11.10.2023 ¥ 20.10.2023 ¥ W wafaeoliy ware wwea & @y # | ;
Tk (- MRE WOR & 00 HRE WM - DiL.-33004199 Reie: 09.10.2018. 1 - i
2- I PR B 070 STSEAT HEAT -D.L.-33004/99 [AT: 14.09.2019. 4 ’
- g ¥t R 11.10,2023 W 20,10.2023 3 Her yafaxoly warg ¥ wen Prfa@s §- }
HHNG | ST Sl IR e Tl Al aaT S

1. 14.436 Cumecs 1.247 MCWL 11,10.2023 to 20.10.2023

Hipa oot & SEUR, SUE s Ride weard # Rod 10 e olwd A af ;?/
(01.10.2023 9 10;10,2023) & 25% X U & | | J}:’a. »

Mﬁ'mﬂﬁﬂﬁﬂmﬁﬁmﬁmﬂﬂ,ﬁ?ﬁ%iﬂmWﬂWﬂﬁﬁ 5w
e varE AR & 20 Wiwd @ 3 B e fm f v ) g, e R ol sere w5 foyae o
o 3 aftra SFe wE @ &9 7.1 80| e L
g aifard & R v w1 wEd & g g R | ,’h_-‘
5 orgon o, orer R Seor ot e e s, 2 b ST & o v :
S E | Digitally Signed by Vishal | - i
Garg ’

Date: 11-10-2023 17:40:07 5 [
Reason: Approved i

. (ot i i

s geard

1- wfea, Riar Ry, SRS wre | ,
%ﬁ-ﬂﬁ,mﬂﬁnﬂmmuﬁﬁmmmw P

3. Ty s, §ES St s, Py orer s, e vaw, 7% Rl | :

4+ T ifiadar, S A, By o S, TS |

5. Proer FYE NMCG, DoWR, RD & OR 7% Rl |
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14-81, Shivallk Nagar, Harldwar-{UK)
Tel: 1334-235882,

E-mall: hgdewe@gmall.com, eehgd-cwe@nlcdn
Conserve Wator- Save Life
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(i) the project which s at different stages of construclion, where plysical progress on ground has been

initiated and made and re
! ported to appropriate autherity shall nlso make necessary provisions o
maintaln the stipulated environmental flow before and after commlssioning of the project;

(iv) e mini and micro projects which do not alter the [ow characteristics ol the river or slream

significantly are exempted from these environmental flows;

(v)  tocnsure the release of desired quantities of water to maintain enviranmental flows, flow conditions in

these rivee reaches shall be monitored at hourly intervals [rom time to time;

(vi) - the Central Water Commission shall be (he designated authority and the custodian of e data and shall

be responsible for supervislon, monitoring, regulation of flows and reporting of necessary infotmatlon

- ——to Ihe appropriate authority as and when required and also authorlsed to take cmergent decisions about

. (i)

the waler.storage norms In case of any emergency. The Central Waler Commission shall submil flow
-~ —- . monitoring-cum-compliance report on quarterly basis to Natlonal Missien for Clean Ganga; d

(vii) the concemed project developers or authorities shall install automatic data acquisitionyand data,

transmission facilities or required necessary Infrasteucture at project sites at appropriate locations.’

specified by the Central Water Commisslon within six months from the date of this order, The{
installation, calibration, maintenance of flow monitoring facility shall be the responsibility of the®
project geveln'pers or authorities and lhey shall submit the dala lo te Cenlral Waler Comumission rmm';[
time to time;

the: Central Government through National Mission for Clean Ganga may direct release of additional
waterin'the River Ganga to meet special demand s and when required.

The concemed. Central .and State authoritics shall implement demand side management plass 1o reduce
sater withdrawal: from: River Ganga by adopting good and scicntific practices sucli as efficicnt method of

irrigation, rease ard recycle of waler including monitoring and regulation of ground wyater withdrawals for

. various purposes,

“This Order shall come into force on the date of Its publication in the Official Gazelte.
“This Ordec shall apply-to- the upper Ganga River Basin starting from originating glaciers and through

Jésp:cﬂve,oonnuemcs' of {is head tributaries finally meeting at Devaprayag up to Haridwar and the main

‘stem of River Ganga up to Unnao district of Uttar Pradesh
o s paMEE ) VoL A (B No.- Estt.01/2016:17/111/NMCG(VolL )]

B bt RAJIV KISHORE, Bxecutive Director(Admn)

‘Uploaded by Die, of Printing ot Qovernment of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhil;LI00% R ‘\ﬂ
- VABARKESH KUMAR Fairnmn

AVA ::t‘-_-wmm- naan
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1-Sep-23 119,37 27.80 59.36
2-5ep-23 113.06 27.80 40,11
35ep-23 103.31 27.80 L S
3-Sep-23 101.00 27.80 38.67
5-Sep-23 97.90 27,80 3234 iy
6-Sep-23 100,94 27.80 35,00 =3
7-Sep-23 99,71 27.80 33,84
8-Sep-23 102,07 27.80 36.34
9-5ep-23 97,08 27.80 33.38 e
10-Sep-23 142,54 27.80 77.07
11Sep-23 107.05 21.85 40.56
12-Sep-23 95,72 21.85 29.81
13-Sep-23 97.29 21.85 31.33
14-Sep-23 95.28 21.85 29,60
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K 7.68 21.85 3
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